EASTERN ZONE BENCH, KOLKATA

Original Application No.113/2025/EZ
Hemanta Kumar Panda ... Applicant
Versus
State of Odisha & Ors. ... Respondents

AFFIDAVIT OF COMPLIANCE

I, Hemanta Kumar Panda, aged about 59 years, S/o Late Nanda Kishor Panda, residing at At-

Tikrapara, PO/Dist- Bolangir, Odisha, PIN-767001, do hereby solemnly affirm and state truthfully
as follows:

-

1. Background

That the Hon'ble Tribunal, by its Order dated 22.07.2025, granted me five weeks’ time to collect

more information to verify whether tree felling was legal or illegal, as alleged in my present
Original Application.

2. Efforts Made

That In compliance with the Hon’ble Tribunal’s order; | have sincerely and honestly attempted
to gather the required information by approaching the Office Of the following authorities on the
same date (22.07.2025) and thereafter through RTI.

i) Divisional Forest Officer, Bolangir, Odisha > ﬂI\NEKUP\E" 1 [PAQE’ No.» 54 ':]j

ii) Chief Engineer, National Highway,Bhubanesw:cl‘r, Odisha. - ”\MME'&U KCJ Z;ﬂqg No. > 9 7’0_70:’

iii) BDO, Panchayat Samiti, Khaprakhol (Block Office), Bolangir District, Odisha — ~
iii) anchayat Samiti, Khaprakhol (Block Office), Bolangir District, Odisha ﬁMNE‘)(U&E‘]@qu Jj"bﬁ

ENo0- 151014

iv) Chief Construction Engineer Roads-& Building Circle, Bolangir, Odisha- ANU&UKE j[;;qp
1
v) Superintending Engineer Roads & Building Division, Kantabanji, Bolangir, Odisha - HNM EX U&E‘j (;,4%

ENo.

That For this purpose, | have submitted RT| Applications under the RTI Act, 2005 and to obtain
documents and records related to:

(a) Permission for felling of trees

b) Legality of tree felling

—H-eonamta w /eéwz:@
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(c) Any alternative method applied to decrease the tree felling

(d) Compensatory afforestation

(e) Legal compliance for tree felling and other applicable rules.

That my RTI request form was transferred to various offices by the Office of DFO, BOLANGIR

but the O/o DFO has not given any reply though the DFO office is the nodal agency to give
permission for tree felling as per the information given by the O/o OFDC Ltd.
3. That the only information provided was by OFDC Ltd., Bolangir C-KL Division, but the said

information contains serious contradictions and discrepancies as compared to earlier RTI replie

and records. In the earlier information filed with my Original Application, the number of trees

felled down in last S year was about 15,000 (fifteen thousand). Original Application, Page 11 of
Annexure A

5. However, as per the recent information from OFDC Ltd., tree felling orders were issued for
about 12,500 (twelve thousand five hundred) trees, while compensatory plantation provision is

mentioned only for about 6,000 (six thousand) felled trees into 2 times i.e 2:1 Compensatory
afforestation.

6. This information is contradictory and incomplete because:

a) The numbers of trees differ significantly from earlier RTI replies.

Compensatory Afforestation (CA) in some cases CAis mentioned as only 2:1, and in some NH
projects it is 10:1 and in some NH it is 2:1 without uniformity or clarity.

b) Copies of tree felling orders are provided, but no information has been given whether such

permissions/orders were legally valid and duly approved under the Forest (Conservation) Act,
1980, and other applicable environmental norms.

_&?ic?.'r edocuments are silent about actual implementation and monitoring of compensatory
/"&afforgstation with location.
§ [ % y
‘ {fl)j hus, the infgrmation provided by OFDC Ltd. Is contradictory, incomplete, and raises doubts
‘ﬁ: ,‘Qbout the legality of the tree felling undertaken in Bolangir District in the last 5 years.

7;» '1_"ha_t the failure of the concerned authorities to provide complete and truthful information
wﬁh‘fh the stipulatéd time shows administrative negligence towards an important

environmental issue, which directly affects ecological balance, biodiversity, and sustainable
development in my district.

8. That unless this Hon’ble Tribunal intervenes, there is a likelihood of continued large-scale

illegal tree felling, without proper compensatory afforestation, thereby causing irreparable
logical damage.

r—)%emam.lra\w /€qu
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PRAYER

In view ;
_ of the above facts and circumstances, | most respectfully pray before this Hon’ble
Tribunal to:

1) Direct the concerned authorities, namely DFO Bolangir, PWD & NH Division Bolangir,
Pan'cbayat Samiti Khaprakhol, and OFDC Ltd. Bolangir C-KL Division, to submit complete,
verified, and correct records/documents directly before the Hon’ble Tribunal regarding the tree
felling permissions, compensatory afforestation plans, and compliance status

2) Verify whether the tree felling already undertaken was done in accordance with law, and
whether compensatory afforestation norms were properly followed

3) Grant an interim order restraining any further roadside tree felling in Bolangir District until

the legality and compliance of existing tree felling orders are verified to the satisfaction of this
Hon’ble Tribunal.

4) Pass such other order(s) as this Hon'ble Tribunal may deem fit and proper in the interest of
justice, environment, and sustainable development.

VERIFICATION

|, Hemanta Kumar Panda, the deponent above named, do hereby verify that the contents of the

above affidavit are true and correct to the best of my knowledge and belief. Nothing material
has been concealed there from.

erified at Bolangir, this ......... day of ......... 2025.

3«'&%5*3‘“@%“'&. e (_)‘_}QWQMW/( "‘Q’q

: DEPONENT
(T agiih Pcothar)

ANNEXURE LIST
g’/ IS T th
xiﬁ'ﬁé A& Copiies of RTI applications submitted to various autho

: rities (DFO, PWD, NH,
“Panchayat Sam;ﬁ?OFDC}.

o~

-Annexure B~ Copies of transfer of my request by the DFO Office to multiple offices.

Annexure C — Copy of reply received from OFDC Ltd., Bolan

gir C-KL Division (contradictory
information)..

— Nermoaia w
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Item No.02 Court No.1

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
(THROUGH PHYSICAL HEARING WITH HYBRID MODE)

Original Application No.113/2025/EZ

Hemanta Kumar Panda Applicant(s)

Versus
State of Odisha & Ors.

Respondent(s)
Date of hearing: 22.07.2025

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER
HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER
For Applicant(s) : Mr. Hemanta Kumar Panda, in person (in Virtual Mode)
ORDER
1,

Mr. Hemanta Kumar Panda, the Applicant in person, is present (in
Virtual Mode). He prays that the matter may come up after five
weeks to enable him to gather some more information with regard
to the number of trees which have been planted in lieu of the trees
which are alleged to have been cut as per information of the
Divisional Forest Officer, Balangir, Odisha. He also wants to collect
information as to whether the trees which have been cut as per the

RTI information have been cut legally or illegally. Time as prayed is

granted.

2, List for admission on 03.09.2025.

.....................................

Dr. Arun Kumar Verma, EM
July 22, 2025,

Original Application No.113/2025/EZ
oM
(—J—}Q(ﬂ\;\m’—a W (/( o\,m(/\ ’
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: ameEXURE - 1)
Hnt R11 Application i 4
FORM - A
B L LR A—

hication for Tnformatson under section 6 (1) of
¢ At

TThe Public Information ()ﬂ'lccr
llh wional Forest Officer, Balangir, Odisha

- L o

hull namc nf thc apphcam LHemanta Kumar PANDA
: 1

[Name of the Father  Husband [Late NK Panda

chrmancm Address - [At-Tikrapara, Po/Dist-Bolangir, Odisha

f“‘*-';?'"‘ﬂ"m”'?’—-’

| B
IA =
| I | ;
'l‘ IParuculars in rcspcct of Identity of the applicant J Adhar Card No - (567093813056) |
L I J
|5 |Particulars of Information solicited i |
L1 | _ |
| Tree felling for road widening and different i
I(a) |Subject matter of information projects in Bolangir Forest Division area Of f
| Odisha. E
] I |
fb) [The period to which the information relates ”30-06-2020 to 21-07-2025 |
O | |
| |
i(c) [Specific details of information required 1) Copies of Environmental Clearance (EC)

|| granted for road-widening or infrastructure

. projects that involved roadside tree felling in
Bolangir District in last 5 years. Road wise
necessary clearance may be given.
2) Copies of Environmental Impact Assessment
} (ETA) repotts or environmental management
plans, if any, prepared before the tree felling for
road widening in Bolangir District in last 5 year.
3) Copies of any public hearing or public
consultation minutes conducted prior to
approval of tree felling or widening projects, as
required under the EIA Notification, 2006.
4) Details of nodal agency or authority that
granted permission for roadside tree cutting and
whether compensatory afforestation was
mandated. The details of Compesatory
afforestation against the tree felling for road

o-/ittiodisha.gov.infPages/applicationStatus A
https:/irtiodisha.gov.in/Pag T mm - ?& A




LRI

Gowt. of Odisha. Central

Monitoring Machaniam for Right to Information (AT MM V-3 0) Pages

widening in 5 year, Location wise details.
5) Copies of permissions granted under the ;
Forest Conservation Act, 1980, if’apphcable. or
any such project,
6) If no Environmental Clearance or EIA study
was conducted, kindly provide a certified note Or
official communication stating the same for
Road side tree felling in last 5 year in Bolangir
District.

7) Copies of documents relating to the tree
felling in last § year are legally permissible.
Give the basis of legality. Road wise information
may be given.

8) Copies of necessary permission given for
Road side tree felling to widen the roads of
Bolangir District with action taken on any
violation in the last 5 years

9) Proposal for tree felling on a road where new
plants were planted in the last 5 years.

10) If any forest land was diverted for road
widening in the last 5 year under the Forest
(Conservation) Act, 1980, provide a copy of the
Stage-1 and Stage-II forest clearance approval
letters from MoEF&CC.

11) The alternative method examines and
implemented to decrease the number of tree
felling in the last 5 year. Give details.

Point wise information may be given.

Ll

i |

|
@ n person

Whether information is to be sent by post or received|

Email (bolhemanta.panda@gmail.com)

LI

L

‘(c) \Contact No.

[9437367999

L]

|

l(f) ulncasc by post (ordinary, registered or speed)

|

T | S | — | S— | —

hich form

|

At-Tikrapara, Po/Dist-Bolangir,
Qdisha,,Balangir MPL Bolangir,Odisha

' ; “i\vddress to which Information will be sent & in

L

[7 nHas the information been provided earlier?

No

L

i

authority?

] }Is this information not made available by the Publﬂ

NO

L

]

uthority?

\:\ks this information not made available by the Public
@

|

110 HHave you deposited application fee?

N

|
= i
| :

|

" \ ether belongs to BPL category, have you
l[__ furnished the proof of the samc?

Ino

https:/irtiodisha.gov.in/Pages/applicationStatus




5, 11:62 AM

: Got. of Odisha:: Central Monitoring Ma@nism for Right to Information [RTI CMM v-3.0): Pages @
iZ, [Application Date 2200712025 2

E’ lace : At-Tikrapara, Po/Dist-Bolangir, Odisha | Full Signature of the applicant

[Date - 25/072025 T Address ’:j

NOTE:- In view of the orders of the Hon'ble High Court, Orissa and orders of the Odisha Information

Commission the existing practice of submission of print out Hard Copy of thc Online ﬁvled. RTI Applicglo?
& Appeal by the citizen to the concern Public Authorities PIOs & FAA is w1thdrawn.v.nth 1mmed1_a.te eficc
from the RTT online application (www.rtiodisha.gov.in) and also from the appeal facility for the citizen.

(_mgu“
—He™

hitps:/itiodisha.gov.in/Pages/applicationStatus
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“‘;!;ﬁ By e-muil
OFFICE OF THE DIVISIONAL FOREST OFFICER: BALANGIR FOREST DIVISION
AT / PO / DIST: - Balangir- ODISHA, Phone & Fax: - 06652-195134 (0),
Email: - dfu dfo.bolangir@odisha.gov.in

Dated Balangn_thu 3\5” Ih,]uly. 20"5

To,
The Public Information Officers,
0/0 the State Environment Impact Assessment Authority, Bhubaneswar.
0O/0 the Superintendent Engineer of NH, Balangir and Kﬁﬂf{'ﬂbwy B
070 the Superintendent Engineer of R&B, Balangir and Kantabanji
0O/0 the Superintendent Engineer of RD, Balangir
0/0 the DM. OFDC Lid., Bolangir (C-KL) Division.
Sub: - Transfer of R.T.I application dt.22.07.2025 of Shri Hemanta Kumar Panda under
Section- 6 (3) of R.T.1 Act, 2005.
Sir,

Enclosed please find herewith a copy of RTI application filed Shri Hemanta Kumar
Panda, received in this office on dated.24.07.2025 which is self-explanatory. The information
sought for by the applicant may be pertained to your Office. Therefore, in pursuance of the
provisions laid down U/S 6 (3) of Right to Information Act, 2005. The copy of the application of
Shri Hemanta Kumar Panda with its enclosure is transferred to You to provide information directly

to the applicant after realization of requisite fees from him as per ORTI Rule, 2005 under
intimation to this office within stipulated time period.

Encl: As above

U
Public Information Officer
O/o Divisional Forest Officer

rm!}alangir Forest Division

By email:-bolhemanta Panda@gmail.com
Memo no. 5543 /2F Dtd. e-/uT
Copy forwarded 1o Shri Hemanta Kumar Panda. S/o-Nanda Kishor Panda, At/PO-
Tikrapada PO-Balangir, Dist.-Balangir, Pin-767001, for information and necessary action. He is

requested to make all further contact/ Correspondence in this regard with the above PIO concerned

and receive require information if available with them. 3 o
; ; U
Public Information Officer

O/o Divisional Forest Officer
BaJangir Forest Division.

/—Hﬂ‘rﬂo\m%\ W /(OW\O[,\J
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*ﬁnt RTI Apphcatmn

Gowt. of Odisha:: Central Monitoring Mec@8sm for Right to Information [RTI CMM V-3.0): Pages @

See Rule -

4(1)

I—
e

Application for Information under section 6 (1) of
Ithe Act

a6

[The Public Information Officer
Chief Engineer, National Highway, Bhubaneswar

|
j

|

|
m ([Full name of the applicant
\

Hemanta Kumar PANDA
2 tName of the Father / Husband Late NK Panda

-]
Jl
]
i
]

L

Pcrmanent Address

—

l At-Tikrapara, Po/Dist-Bolangir, Odisha

HPartlculars in respect of Identity of the applicant

[Adhar Card No - (567093813056) |

|

I

lS “Pamculars of Information solicited

I

L

|
|
| |

(a)

Subject matter of information

Related to road widening & tree felling in last 5

year in all the Divisional office jurisdiction area
of Bolangir District.

L

| |

|(b) The period to which the information relates

1]01-07-2020 to 22-07-2025 |

L

| |

(c) |[Specific details of information required

https://rtiodisha.gov.in/Pages/applicationStatus

1) Copies of Environmental Clearance
(EC)/Necessary permission granted for road-
widening or infrastructure projects that involved
roadside tree felling in your jurisdiction area in
last 5 years. Road wise necessary permission/
clearanice may be given.

2) Number of trees felling for road widening in
the last 5 years Bolangir district and number of
plants planted in lieu of tree felling.

3) The number of R&B division IN Bolangir
Distriet.

4) If any forest land was diverted for road
widening in the last 5 year under the Forest
(Conservation) Act, 1980, provide a copy of the

Stage-I and Stage-II forest clearance approval
letters from MoEF&CC.

5) The alternative method examines and

'~—‘H-@Pmaqu&




of Otieha Cortral ¥
MM?@!\M* o Might b Infearmatinn (RTTCMM VA 01 Pages { @

implemented to decrease the number of tree T
[fetlimg in the last § year. Give details

E“' The notes prepared for tree felling to widen |
ithc road in last S years in Bolangir District '
|

Gowt

Copies thereof.

7) The copies of letters forwarded to various
department for tree felling to widen the road in |
last 5 years throughout the district.

8) Upcoming proposal for tree felling to widen
the road in Bolangir District,

Point wise information may be given.

9) Procedure maintained against tree felling and
number of trees planted as compensatory
plantation.

" Iﬂcthcr information is to be sent b t or recei
L(fj in person daiili Email (bolhemanta.panda@gmail.com)

L 1lL
(© ‘:E‘ontact No. 9437367999
\(ﬂj‘l&casc by post (ordinary, registered or speed) ][

] n

¢ (Address to which Information will be sent & in At-Tikrapara, Po/Dist-Bolangir,

i Iwhlch form Odisha,,Balangir MPL,Bolangir,Odisha
L H
Eulﬂas the information been provided earlier? leO

%ﬁL |

3 [s this information not made available by the Public NO
authority?

L |

ﬂ [s this information not made available by the Public

i

|
|
!
I
|
4 L —

|._.x__..|._.__L__

S | I —

authority? i
L I ]
10 JLHave you deposited application fee? JNO l

| I |
[ 1 Whether belongs to BPL category, have you NO

|furnished the proof of the same?
[12 ||Application Date 230712025 |
lPlace : At-Tikrapara, Po/Dist-Bolangir, Odisha 1L Full Signature of the applicant ]
[Date - 23/07/2025 [ Address l

NOTE:- In view of the orders of the Hon'ble High Court, Orissa and orders of the Odisha Information
Commission the existing practice of submission of print out Hard Copy of the Online filed RTI Application
& Appeal by the citizen to the concern Public Authorities PIOs & FAA is withdrawn with immediate effect
from the RTI online application (www.rtiodisha.gov.in) and also from the appeal facility for the citizen.

hitps://tiodisha.gov.in/Pages/applicationStatus \——H—W‘ﬂmh W 0&1‘6“4[& g
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t RT1 Application

i,

P

Gowt. of Odisha.. Central Monitoring Mgzpmum fot Right to Information [RTI CMM V-3.0] Pages @

FORM -A

See Rule-4 (1)

Application for Information under section 6 (1) of
[the Act

[

‘;lTo

[The Public Information Officer
|Panchayat Samiti Office, Khaprakhol, Bolangir,

Ii lOdisha
|

ll |

T_“FU“ name of the applicant |[Hemanta Kumar PANDA

Ll |

2 “Name of the Father / Husband ”Latc NK PANDA J

L

L |

L’; l@rmanent Address

At-Tikrapara, Po/Dist-Bolangir, Odisha, 767001 |

L]

|

E HParticulars in respect of Identity of the applicant

[Adhar Card No - (567093813056) “»|

|

| J

5 HParticula:s of Information solicited

I |

L

I |

(a)

Subject matter of information

INFORMATION RELATED TO THE TREE

FELLING FOR ROAD WIDENING IN LAST 5
'YEARS

L

| |

(b) [Thc period to which the information relates

01-07-2020 to 22-07-2025 |

l

| |

(c) ||Specific details of information required

https://rtiodisha.gov.in/Pages/applicationStatus

1) Copies of Environmental Clearance (EC)
granted for road-widening or infrastructure
projects that involved roadside tree felling in
your jurisdiction area in last 5 years. Road wise
necessary permission/ clearance may be given in
Khaprakhol Block. The legality of tree felling
for road widening. Copies thereof.

2) Number of trees felling for road widening in
the last 5 years in Khaprakhol Block area. Road
wise details.

3) If any forest land was diverted for road
widening in the last 5 year under the Forest
(Conservation) Act, 1980, provide a copy of the

Stage-I and Stage-II forest clearance approval
letters from MoEF&CC.

4) The alternative method examines and
implemented to decrease the number of tree

*—qemmi—a Y )Cf\moﬁa . 113

!
E
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Gowt. of Odisha:: Central Mnnlltw\u%mhmuum for Right to Information [RT) CMM V-2.0]; Pages @

felling in the last 5 year. Give details.

5) The notes prepared for tree felling to widen
the road in last 5 years in Khaprakhol Block.
Copies thereof.

6) The copies of letters forwarded to various
department for tree felling to widen the road in
last 5 years throughout the Block.

7) Upcoming proposal for tree felling to widen
the road in Khaprakhol Block.

8) The copies of permission for the felling of
trees. Road wise may be given.

9) Illegal tree cutting in the entire Block area for
road widening and plantation if any against the
cutting.

10) Tree felling issues discussed in the PS

i meeting if any. Details thereof.

‘ Point wise information may be given.

m n

1 ¥
‘Whether information is to b th i )
\(d) l|in persn o settt by post or recetvediiy, ;) (bolhemanta.panda@gmail.com)
pﬂ |
|() |[Contact No. 9437367999

L n

u(f) \lIncase by post (ordinary, registered or speed) I

\l | I

AEREN R

6 lAeress to which Information will be sent & in At-Tikrapara, Po/Dist-Bolangir, Odisha,
(which form 767001,,Balangir MPL,Bolangir,Odisha
[7 [ Has the information been provided carlier? NO F

[s this information not made available by the Public |
authority?

L | ]

Is this information not made available by the Public
9 . YES
authority?

[ | |

|
[10 |[Have you deposited application fee? NO R
E

LI |

1 Whether belongs to BPL category, have you NO
] furnished the proof of the same?

[12_[Application Date [3/07/2025 ,

'Place - At-Tikrapara, Po/Dist-Bolangir, Odisha, 767001 | Full Signature of the applicant |
[Date : 12/08/2025 ] Address ]

L

NOTE:- In view of the orders of the Hon'ble High Court, Orissa and orders of the Odisha Information
Commission the existing practice of submission of print out Hard Copy of the Online filed RTI Ag:’on
23

: isha.gov.in/Pages/applicationStatus :
hitps://rtiodisha.gov.i ” e d
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Govt of Ocsha Contrl Morstoring Mech@vem Rigiht Yo Irformation (RT) GMM V- .0] Pages 'X)

ot RTI Application

[SS

FORM -A

See Rule - 4 (1)

he Act

Application for Information under section 6 (1) of “ ml

|The Public Information Officer

I______,,___LL_L_LJ_L%_\_Lt__H .l___ |

| Chief Construction Engineer Roads and Building
| ICircle, Balangir, Odisha B
1[ ilFull name of the applicant Hemanta Kumar PANDA
1
n —
'\|2 !Name of the Father / Husband I Late NK Panda
L |
E “Permanent Address |At—Tikrapara, Po/Dist-Bolangir, Odisha
|4 |[Particulars in respect of Identity of the applicant  |[Adhar Card No - (567093813056)
L |
.lLIE’articulars of Information solicited [
Road widening and tree felling related
(a) |[Subject matter of information information of last 5 years in BOLANGIR
DISTRICT

L

|(b) [[The period to which the information relates 01-07-2020 to 22-07-2025 |

L I - |

(c) |[Specific details of information required 1) Copies of Environmental Clearance (EC)
granted for road-widening or infrastructure
projects that involved roadside tree felling in
your jurisdiction area in last 5 years. Road wise
necessary permission/ clearance may be given.
2) Number of trees felling for road widening in
the last 5 years Bolangir district.
3) The number of R&B division IN Bolangir
District.
4) If any forest land was diverted for road
widening in the last 5 year under the Forest
(Conservation) Act, 1980, provide a copy of the
Stage-I and Stage-II forest clearance approval
letters from MoEF&CC.
5) The alternative method examines and
implemented to decrease the number of tree
felling in the last 5 year. Give details.

[ | CE

hitps://rtiodisha.gov.in/Pages/applicationStatus Q‘H%O\m Jo W ‘,/fa{mgp(d- e




Govt. of Odisha . Central Monftoring aarmw for Right to Information [RT1 CMM V-3.0] Pages (1
|6) The notes prepared for tree felling to widen
the road in last 5 years in Bolangir District.
Copies thereof.

7) The copies of letters forwarded to various
department for tree felling to widen the road in
last 5 years throughout the district.

8) Upcoming proposal for tree felling to widen
the road in Bolangir District.

Point wise information may be given.

e ————

-

UB— = N

hether information is to be sent by post or received Email (bolhema nta.panda@gmail.com)

9437367999 I/I_J

|

Iﬁcasc by post (ordinary, registered or speed) Jr

0
1|

6 |Address to which Information will be sent & in At-Tikrapara, Po/Dist-Bolangir,
!which form Odisha,,,Bolangir,Odisha

] ]

7 |Has the information been provided earlier? INO
L |
I, [T this information not made available by the Public |l
" |lauthority?

| L

Is this information not made available by the Public YES

~
"
WO B (| LL{X

authority?
L |
llO [ﬁ-lave you deposited application fee? INO
L I
1 Whether belongs to BPL category, have you NO
furnished the proof of the same?
[12 [[application Date |[23/07/2025
IPlace : At-Tikrapara, Po/Dist-Bolangir, Odisha “ Full Signature of the applicant J
Date : 23/07/2025 [ Address N

NOTE:_— ln view of the orders of the Hon'ble High Court, Orissa and orders of the Odisha Information
Commission the existing practice of submission of print out Hard Copy of the Online filed RTI Application
& Appeal by the citizen to the concern Public Authorities PIOs & FAA is withdrawn with immediate effect
from the RTI online application (www.rtiodisha.gov.in) and also from the appeal facility for the citizen.

E g—ﬁllomnmh A /{M\,/-




107 P Qovt. of Odsha - Cantral Monttoring3dbehantem for Fight o Information (T CMM V-10f Pages | 'bf'g)

. R'Tl Application

FORM -A

he Act ’

T u — |

of| I —

[The Public Information Officer
! Superintending Engineer Roads and Building

(Division, Kantabanji, Balangir, Odisha

1 |

[I_[[Full name of the applicant [Hemanta Kumar PANDA j
HIIName of the Father / Husband ”Late NK PANDA j
}3 %Eermancnt Address HAt—Tikrapara, Po/Dist-Bolangir, Odisha, 767001 |
L] |
[ ] [

[5 ][Particulars of Information solicited “

L I

B

|4 “Particulars in respect of Identity of the applicant HAdhar Card No - (567093813056) J
|

|

|

INFORMATION RELATED TO THE TREE

(a) ||Subject matter of information FELLING FOR ROAD WIDENING IN LAST 5
YEARS

[(6) ][The period to which the information relates [01-07-2020 to 22-07-2025 |

(c) ||Specific details of information required 1) Copies of Environmental Clearance (EC)

granted for road-widening or infrastructure
projects that involved roadside tree felling in
your jurisdiction area in last 5 years. Road wise
necessary permission/ clearance may be given in
Khaprakhol Block. The legality of tree felling
for road widening. Copies thereof.

2) Number of trees felling for road widening in
the last 5 years in Khaprakhol Block area. Road
wise details.

3) If any forest land was diverted for road
widening in the last 5 year under the Forest
(Conservation) Act, 1980, provide a copy of the
Stage-I and Stage-II forest clearance approval
letters from MoEF&CC.

4) The alternative method examines and

, implemented to decrease the number of try
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felling in the last 5 year. Give details. 1
5) The notes prepared for tree felling to widen
the road in last 5 years in Khaprakhol Block.
Copies thereof.

6) The copies of letters forwarded to various |
department for tree felling to widen the road in |
last 5 years throughout the Block. .

7) Upcoming proposal for tree felling to widen
the road in Khaprakhol Block. . i
8) The copies of permission for the felling of i
trees. Road wise may be given. '
9) Illegal tree cutting in the entire B]ocls area for
road widening and plantation if any against the
cutting. .
10) Tree felling issues discussed i
meeting if any. Details thereof.
Point wise information may be given.

n the PS

=

L

Whether information is to be sent by post or received

Email (bolhemanta.panda@gmail.com)

Ll

@ |
person
] || o
[(e) |[Contact No. [9437367999 |
I | |
() [[Incase by post (ordinary, registered or speed) I I
|

|

6 Address to which Information will be sent & in At-Tikrapara, Po/Dist-Bolangir, Odisha,
which form 767001,,Balangir MPL,Bolangir,Odisha
7 |[Has the information been provided earlier? HNO W
Is this information not made available by the Public
8 . NO
authority?
L | | |
9 lls this information not made available by the Public
uthority? TES

L]

|l

|
’mlHave you deposited application fee? INO |
L | n
1 Whether belongs to BPL category, have you NO
furnished the proof of the same?
[12 [Application Date  [23/0712025 j

|Place : At-Tikrapara, Po/Dist-Bolangir, Odisha, 767001

| Full Signature of the applicant

[Date : 12/08/2025

-
|

H Address

NOTE:.- I_n view of .thg orders gf the Hon'ble High Court, Orissa and orders of the Odisha Information
Commission the existing practice of submission of print out Hard Copy of the Online filed RTI Application

htips://iiiodisha.gov.in/Pagesi/applicationStatus
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ODISHA FOREST DEVELOPMENT CORPORATION LTD.
Bolangir (C-KL) Division

Submission of pointwise reply to the applicant Sri Hemanta Kumar Panda, At-Tikrapada,
P.O/Dist-Bolangir, Odisha, Balangir MPL, Bolangir, Odisha

Application No. 22050225004

1.Copies of Environmental
infrastructure projects that i
projects that involved roadside
wise necessary clearance may b

Clearance (EC) granted for road-widening or
nvolved roadside tree widening or infrastructure

tree felling in Bolangir District in last 5 years. Road
e given,

Reply: Not related to OFDC Ltd,

2.Copies of Environmental Impact Assessment (EIA) reports or environmental

management plans, if any, prepared before the tree felling for road widening in
Bolangir District in last 5 year.

Reply: Not related to OFDC Ltd,

3.Copies of any public hearing or public consultation minutes conducted prior to

approval of tree felling or widening projects, as required under the EIA Notification,
2006.

Reply: Not related to OFDC Ltd.

4. Details of nodal agency or authority that granted permission for roadside tree

cutting and whether compensatory afforestation was mandated. The details of

Compensatory afforestation against the tree felling for road widening in 5 years.
Location wise details.

Reply: Nodal agency or authority that granted permission for roadside tree cutting is
Divisional Forest Officer, Bolangir. The details of Compensatory afforestation against the
tree felling for road widening in 5 years. Location wise details are enclosed at Annexure-1

S.Copies of permissions granted under the Forest Conservation Act, 1980, if
applicable, for any such project.

Reply: Not related to OFDC Ltd.
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6.1f no Environmental Clearance or EIA study was conducted, kindly provide a

certified note or official communication stating the same for Road side tree felling in
last § year in Bolangir District.

Reply: Not related to OFDC Ltd.

7.Copies of documents relating to the tree felling in last 5 year are legally permissible.
Give the basis of legality. Road wise information may be given.

Reply: Not related to OFDC Ltd.

8.Copies of necessary permission given for Road side tree felling to widen the roads
of Bolangir District with action taken on any violation in the last 5 years.

Reply: Enclosed at Annexure-2.

9.Proposal for tree felling on a road where new plants were planted in the last 5
years.

Reply: Not related to OFDC Ltd.

10.If any forest land was diverted for road widening in the last 5 year under the
Forest (Conservation) Act, 1980, provide a copy of the Stage-1 and Stage-II forest
clearance approval letters from MoEF&CC.

Reply: Not related to OFDC Ltd.

11.The alternative method examines and implemented to decrease the number of
trees felling in the last 5 year. Give details. Point wise information may be given.

»%\ - %\ qﬁ’
Dealing Assistant

(Project Section)

Reply: Not related to OFDC Ltd.
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“l‘m-s cutting down in Bolangir division for different projecty

p—

&

on wise in the last § year,
$1 No. |\ of The Project with area/location whey
' cutting
RS down
palpur-Nagaon Road Tree Felling Project 50
: ma Bus Stand Saintala Tree Felling Project 18
3 A thgaon-Deogan Road Tree Felling Project 62
A |Balangir-Arjunpur-Tursa-Deogan Road Tree Felling Project 33
S |Balangir-Arjunpur-Tursa-Deogan Road Tree Felling Project 216 |
‘ Balangir-Arjunpur-Tursa-Deogan Road Tree Felling Project 50
7 __|Belgaon-Ampali Rd. Tree Felling Project 13
8 [Belgaon-Rigdol Tree Felling Project 2630
9 _|Belgaon-Rigdol Tree Felling Project 21
10 |Belgaon-Rigdol Tree Felling Project LA~
11_|Belpada-Pithapathar Road Tree Felling Project 717
12_|Belpara-Dhumabhata Road Tree Felling Project 59
13 |Bharsuja-Loisingha Road Tree Felling Project 77
14 _|Bhutiarbahal to Barpudgia Tree Felling Project 148
15 _|Block Office, Titilagarh Tree Felling Project 6
16 |Block Veterinary Office, Titilagarh Tree Felling Project 3
17 |Bolangir Railway Station Tree Felling Project 62
18 _[Bolangir-Chandanbhati Road Tree Felling Project 144
19 |Bolangir-Chandanbhati Road Tree Felling Project 380
20 _[Bolangir-Sonepur 132 KV Line Tree Felling Project 102
21 |Charbhata-Satighat NH-59 Bypass Tree Felling Project 1364
22 |CHC Campus Khaprahol Felling Tree Felling Project 63
23 |Chinajuri-Salebhata- Tree Felling Project 718
24 |Chingerbandh-Dhandarbahal Road Tree Felling Project 424
25 |Circuit House Tree Felling Project 64
26 |Circuit HouseTF Tree Felling Project 6
27 |Deogan-Tikarapada Road Tree Felling Project 703
28 |Deogan-Tikrapada Road Tree Felling Project 227
29 |Deogaon-Desandh HL Bridge Tree Felling Project 43
30 |District Education Office Tree Felling Project 7
31 |District HQ Hospital, Bolangir Tree Felling Project 3
32 |District Veteranary Hospital 10
33 |Dumermunda Solar Plant Tree Felling Project 536
34 |Fasad-Bolangir Tree Felling Project 186
35 '|Gopabandhu Yuvak Sangha Tree Felling Project 30
36 |Harishankar Road Railway Station Tree Felling Project 32
37 |Harishankar Temple Development Tree Felling Project 15
38 |HL Bridge Ghensli Nallah Tree Felling Project 196
39 |Income Tax Office Campus Tree Felling Project 11
40 |Integrated Complex,Kharlikani Tree Felling Project 428
41 |Integrated Development Tree Felling Project 10
42 |Jawahar College Patnagarh Tree Felling Project L2
43 |Kantabanji-Gudighat-Tikrapada Road Tree Felling Project 1949
44 |Kapasila-Tusara-Gudvela Tree Felling Project 51
45 |Khorda Road-Bolangir Link-Felling Tree Felling Project 11635
46 _{Kumuda GSR,Titilagarh Tree Felling Project aigz
47 |LSIP Antapali Tree Felling Project

Page 1 of 5
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IP Badtelen Village Tree Felling Project 1803
P Banchhorpali Tree Felling Project 34035
n ]
AL Barpita Tree Felling Project 143 |
‘,ﬂ__ LSIP Barpudgia Tree Felling Project 2996
_ 52 |LSIP Barpudgia Village Tree Felling Project %58
{ 53 JLSIP Bhatpali Village Tree Felling Project 374
54 |LSIP Bhundimuhan Tree Felling Project 7§_§-:_1-:
35 _|LSIP Bhundimuhan Tree Felling Project 858
| 56 |LSIP Bijapati Tree Felling Project 8305 |
57 [LSIP Bijapita Tree Felling Project 2021 |
58 |LSIP Budhabahal Tree Felling Project 214
59 _|LSIP Chudapali Tree Felling Project 514
60 |LSIP Dam Axis Tree Felling Project 198
61 [LSIP Dhulsar Tree Felling Project 32275 |
62 _|LSIP Dhulusar Tree Felling Project 198 |
63 |LSIP Dumerpita Tree Felling Project 62 |
64 |LSIP Dumerpita Tree Felling Project 6637
65 _|LSIP Dunguripali Tree Felling Project 44283
66 [LSIP Garjan Tree Felling Project 2805
67 |LSIP Kakhal Tree Felling Project 1959
68 |LSIP Kankara Village Tree Felling Project 2135
69 |LSIP Kapilbahal Tree Felling Project 576
70 |LSIP Khagsabahal Tree Felling Project 3737
71 |LSIP Khuntpali Tree Felling Project 34345
72 _|LSIP Khuntpali Tree Felling Project 12059
73 _|LSIP Kumiapali Tree Felling Project 22154
74 _|LSIP Pardhiapali Tree Felling Project 1999
75 |LSIP Podhmund Tree Felling Project 1544
76 _|LSIP Podhmund Tree Felling Project 4635
77 _|LSIP Ranipali Tree Felling Project 361
78 |LSIP RR Colony Jahnkarpali Tree Felling Project 1626
79 _|LSIP Santelenpali Tree Felling Project 14011
80 [LSIP Santelenpali Tree Felling Project 633
81 |LSIP Santelenpali Tree Felling Project 8485
82 [LSIP Sargaapli Tree Felling Project 113
83 [LSIP Tabalbanji Tree Felling Project 1077
84 |LSIP Pardhiapali Village Tree Felling Project 152
85 |LSIP TF-15364Trees,2731Bamboo 15364
86 |LSIP Uchabahal Tree Felling Project 387
87 |LSIP TF-194Trees,130Poles 324
88 [LSIP Budhabahal Tree Felling Project 206
89 [LSIP Kakhal Village Tree Felling Project 413
90 |LSIP Koindapali Village Tree Felling Project 5892
91 |LSIP Kutensilet Village Tree Felling Project 620
92 |LSIP Kankara Village Tree Felling Project 690
93 _|LSIP Tusurabahal Tree Felling Project 62
94 |LSIP Uchhabahal Tree Felling Project 253
95 _|LSIP-Tabalbanji Tree Felling Project 223
96 |LSIP 1947 Tree Felling Project 2145
97 |LSIP Antapali Tree Felling Project 35684
98 |LSIP Badtelenpali Tree Felling Project 13104
99 _|LSIP Banchhorpali Tree Felling Project 10677
100 |LSIP-TF Barpita Tree Felling Project 504

Page 2 of 5
HNemmumpa W .



- f A e
40 &)
3t TF Bhatpali Tree Felling Project 2053
-TF Brahmindungri Tree Felling Project 67
. {LSIP-TF Budhabahal Tree Felling Project 1559 |
|04 |LSIP-TF Chudapali Tree Felling Project 890 |
105 |LSIP-TF Dunguripali Tree Felling Project 15051 |
106 [LSIP-TF Kapilbahal Tree Felling Project 11411
107 |LSIP-TF Kumiapali Tree Felling Project 686
108 |LSIP-TF Kumiapali Tree Felling Project 1435
109 |LSIP-TF Kutensilet Tree Felling Project 1184
110 |LSIP-TF Sargadpali Tree Felling Project - L
111 |LSIP-TF Tasurabahal Tree Felling Project 11553 |
112 [LSIP-TF Uchhabahal Tree Felling Project 668
113 |LSIP-TF Uchhabahal Tree Felling Project 983
114 [Mission Shakti Tree Felling Project 17
115 [Mouza-Dhubalpada Water Treatment Plant Tree Felling Project 575
116 |N.H-26 & N.H-57 Bypass Road Tree Felling Project 152
117 |N.H-26 Barpali-Bolangir Tree Felling Project 1400
118 |N.H-26 to N.H-57 Bypass Tree Felling Project 2639
119 |Odisha Adarsha Vidyalaya,Chandrapur Tree Felling Project 3
OPTCL Tree felling Project at Non-Forest land in Ainlachuan, RI Circle Khujenpali Tahasil
120 |Bolangir and Village Barkani RI Circle Bhaler Tahasil Puintala Standing in the corridor of 220 KV
Bolangir Kesinga DC Line. 211
OPTCL Tree felling Project at Non-Forest land in Ainlachuan, RI Circle Khujenpali, Tahasil
121 Bolangir Villege Uperjhar Nuapali & Mahalei RI Circle Mahalei Tahasil Deogaon and Villege
Deopgaon and Village Kurul RI Circle Bhaler, Tahasil Puintala Standing in the corridor of 220 KV
Bolangir Kesinga DC Line. 231
OPTCL Tree felling Project at Non-Forest Land in Villege Upajhar, Kahalei RI Circle Mahalei,
122 |Tahasil Deogaon Villege- Kuliabahal, RI Circle jarasingha, Tahasil Deogaon & Villege Badamunda
RI Circle/ Tahasil-Saintala standing in the corridor of 220 KV Bolangir-Kesinga DC Line. 346
OPTCL Tree felling Project at Non-Forest land in village Uperjhar RI Circle Mahalei Tahasil
123 [Deogaon Village Ainlachuan RI Circle Khujen Pali Tahasil Bolangir and village Kurul RI Circle
Bhaler Tahasil Puintala standing in the corridor of 220 KV Bolangir Kesinga DC Line. 352
OPTCL Tree felling Project on the non-forest (Private) land in village- Uparjhar, Mahalei, RI Circle
124 Mahalei, Tahasil Deogaon, village Kuliabahal, Jarasinga, Bark'fmi, Babijor, Rl Circle Jarasinga,
Tahasil Deogaon & village Hatisara, RI Circle- Kuturla, Tahasil Deogaon standing in the corridor of
220 KV Bolagnir Kesinga DC Line 533
OPTCL Tree felling Project at Non-Forest land (Private) land in village Uparjhar, RI Circle Mahalei
125 Tahasil Deogaon, Village Kulialbahal, Jarasinga Barkani, Ri Circle Jarasinga, Tahasil Deogaon
Villege Jalidhar & Badmunda RI/Tahasil Saintala Village Hatisara RI Circle Kuturla Tahasil
Deogaon Standing in the corridor of 220 KV Bolangir-Kesinga DC Line. 806
126 |OPTCL Tree felling Project in the corridor of 220 KV Bolanir Kesinga DC Line. 2828
OPTCL Tree felling Project at Non-forest land (Private land) in Jaliadhara, Bhikabahali and
127 : : :
Badamunda villages under Saintala Tahasil 281
178 OPTCL Tree felling Project for standing in the corridor of 220 KV Bolangir Kesinga DC Line.
525
OPTCL Tree felling project on the non-forest land in village- Kareldhua, Kermeli, Samara and
129 Lachutunder Circile- Saintala Tahasil standing in the corridor of 220 KV Bolangir-Kesinga DC Line.
455
130 OPTCL Tree felling Project at Kurul, Barkani, Dabkani, Ainlachuan, Hatisara, Naikensira and
Dangapathar of 220 KV Bolangir- Kesinga DC Line 1026
131 OPTCL Tree felling project at Lachut, Bhadra, Barahamal, Chilbahali, Jubamal, Ghantabahali and
Nuapada Village 283
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L 132 KV line from Padampur to Nuapada DC line 54
"CL Tree felling project at non-forest land under Sainala Tahasil 50
M OPTCL Tree felling project at Bhadra and Jaliadhar village under Saintala Tahasil 251
= JOPTCL Tree felling project at non-forest land (Private) in village Uparjhar &Mahalei RI Circle
{ 135 | rahalei, Tahasil Deobaon, Village Kuliabahal RI Circle jarasinga Tahasil Deogaon and Village
I Jaliadhara Kandhkelgaon & Badamunda RI/Tahasil Saintala standing in the corridor of 220 KV
5 Bolangir Kesinga DC line. 628
OPTCL Tree felling project at the non-forest (Private) land in village Mahalei, RI Circle
136 Mahalei, Tahasil-Deogaon, Village- Kulialbahal, RI Circle Jarasingha, Tahasil Deogaon and Village-
" |Jaliadhar & Kandhkelgaon,RI/Tahasil- Saintala standing in the corridor of 220 KV Bolangir-Kesinga
DC line. 214
137 OPTCL Tree felling project at Non-Forest land in Jaliadhar and Bikabahali Villeges in Saintala
___|Tahasil Along the corridor of 220 Kv Bolangir Kesinga DC line. ..
138 OPTCL Tree felling project at non-forest land of Barkani, Tandamunda,Babijor, Uparjhar and
Mahalei under Bolangir District 180
139 OPTCL Tree felling project at Non-forest land in Piprut, Kusumkhal, Siletpada and Chormara
villages in Saintala tahasil along the corridor of 220 KV Bolangir Kesinga DC Line. 309
OPTCL Tree felling project at non-forest land in Nuapada, Piprut,Kusumkhal and Bhikabahali
140 |villages in staintala tahasil along the corridor of 220 KV Bolangir-Kesinga DC Line.
114
OPTCL Tree felling project at Bolangir-Kesinga Dc Line on the non-forest (Private) land in Village-
141 Kurul RI-Bhaler Tahasil-Puintala, Village-Tandamunda RI-Athgaon Tahsil Puintala, Tillage-
Uparjhar RI Mahalei Tahsil Deogaon, Village Babijor RI Jarasinga Tahasil Deogaon and village
Hatisara RI Kuturala Tahasil Deogon. 220
142 |OPTCL Tree felling project at Non-Forest (Private) land in Jaliadhara Village 58
OPTCL Tree felling project at Kuliabahal, Mahalei, Uparjhar, Jarasingha,
143 |Chamdrapur,Hatisara,Nuapada & Kurul standing in the corridor of 220 KV Bolangir-Kesinga DC
Line 346
144 OPTCL Tree feling Project at non-forest land in Samara, Bhadra, Chilbahali, Nuapada and
Bhikabahali villages undr Saintal Tahsil along the corridor of 220 KV Bolangir-Kesinga DC Line 130
145 OPTCL Tree felling project at Chormora & Siletpada villages in Saintala Tahasil along the corridor
of 220 KV Bolangir-Kesinga DC Line 79
OPTCL Tree felling project at Nuapada, Siletpada under Saintala Tahasil & Chormora village under
el Titilagarh Tahsil along the corridor of 220 KV Bolangir-Kesinga DC Line 84
OPTCL Tree felling project for 220 KV Bolangir-Kesinga line under village Puintala and Lakhapali
147
Phase-4 359
148 OPTCL Tree felling project at Non-Forest Land In Mahagaon,Baragaon,Badamunda,Jampadar And
Tentulipadar Under Saintala Tahasil Along The Corridor Of 220kv Balangir Kesinga Line 689
OPTCL Tree felling project at Lakhapali and Brahmanipali village in Puintala Ri Circle under
Tahasil & village Madhiapali, Dumerpali in Chandanbhati RI Circle under Balangir Tahasil and
e Balangir KA in Balangir RI Circle under Balangir Tahasil along the Corridor od 220 KV Balangir -
Kesinga DC Line 495
OPTCL Tree felling project at Puintala village under Puintala RI Circle along corridor of 220 Kv
B bolangir-kesinga line. 796
151 |OPTCL Tree felling project near Chandplai School 108
152 OPTCL Tree felling project along corridor of 220 Kv Bolangir-Kesinga Line under village Barkani-
Birimunda and Madhiapali of Chandanbhati R Circle under Bolangir Forest Division. 538
153 OPTCL Tree felling project at Kurul, Bhaler, Puintala, Khujenpali village for OPTCL 220 KV
Bolanir Kesinga DC Line. 140
OPTCL Tree felling project on non-forest land in Chilabahali, Jamadar, Nuapada, Jubamal and
154 |Badamunda village under Saintala Tahasil along the corridor of 220 KV Bolangir Kesinga Dc Line.
237
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‘T(‘l. Tree felling project in the village Kurul RI Circle Bhaler Under Puintala Tahasil and village
arkani Dabkani, Ainlachuan RI Circle Khujenpali Tahasil Bolangir along the corridor of 220 KV

{Boalngir Kesinga Dc Line. 738
OPTCL Tree felling project on Non-Forest land in village Hatisara and Naikensira RI Circle Kuturla
Tahasil Deogaon Village Dangapathar RI Circle Tusura Tahasil Tusura and Govt aldn standing in
the corridor of 220 KV Bolangir-Kesinga Dc Line. 709
OPTCL Tree felling project on Govt. land in village PUDAPALI, RI Circle- Bhaler Under Puintala
Tahasil standing in the corridor of 220 KV Bolangir-Kesinga DC Line. 179
OPTCL Tree felling project in the corridor of 220 KV Bolangir-Kesinga DC Line (Non-Forest Land)
158 |in village Athgaon, RI Circle Athgaon, Tahasil Puintala and Village Barkani & Makadchuan, RI
Circle Khujenpali Tahasil- Bolangir of Bolangir District. " -
OPTCL Tree felling project on the non-forest land in Lachut, Saintala, Samara, Kermeli,
159 |Kareidhuan & Jampadar villages under Saintala Tahasil along the corridor of 220 KV Bolangir -
Kesinga Line. —
160 |OPTCL Tree felling project at Uparjhar, Mahalei and Badamunda under Bolangir Division 320 |
161 OPTCL Tree felling project for 220 KV Bolangir (new) Katapali DC line (Non-forest land) in the .
village-Rampur RI Circle- Bendra, Tahasil Agalpur, Dist-Bolangir 4——-
162 |OSRTC Bangamunda Tree felling project A
163 |Panchayat Samiti Degree College,Bangomunda Tree felling project 13
164 |Patnagarh-Damkipali Road Tree Felling project 1065
165 |Patnagarh-Khaprakhal Road (MDR-37) Tree felling project 1608
166 [Patnagarh-Padampur Road (MDR-36) Tree felling project 643
167 |Patnagarh-Padampur Road (MDR-36A) Tree felling project 1096
168 |PD Watershed Tree felling project 10
169 |PH Division Tree felling project 6
170 [Rajendra University Tree felling project 984
171 |RH Plots Of Mouza-Dhubalpada Tree felling project 749
172 |Ring Road (Ampada,Salepali) Tree felling project 171
173 [Siker- Badmal section in connection with SBP-TIG doubling project 1575
174 |S.K Filling Station Tree felling project 13
175 |Saintala-Tikarapada Road Tree felling project 375
176 |Salebhata to Agalpur Tree felling project 188
177 |[Salebhata-Bolangir Tree felling project 636
178 |SH-42 BKBC Road Tree felling project 827
179 |Shreeram College,Rampur Tree felling project 30
180 [State Inst.of Hotel Management Tree felling project 45
181 |Sub-Station at RH Plot No.320 Tree felling project 96
182 |Lakripalli&Sadeipali RR Colony Tree felling project 44
183 |Titilagarh Police Station Tree felling project 10
184 |Titilagarh Railway Station Tree felling project 22
185 |Titilagarh-Sindhekela Road Tree felling project 667
186 |Tusura-Gudvella Road 166
187 |Uparjhar-Fatamunda Road Tree felling project 111
188 |Uperjhar-Phatamunda Road Tree felling project 420
189 |Veteranary Dispensary,Deogan Tree felling project 7
190 |Veteranary Dispensary, Tureikela Tree felling project 7
Total 455745
s
Dealing Assistant
(Project Section)
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OFFICE OF THE DIVISIONAL FOREST OFFICER : BALANGIR FOREST DIvTSion

AT/ PO | DIST . Balangir- ODISHA . 1:}\7/1//

Phone & Fax - 06652292948 (0), Emall - dfobalanﬂir@i!mall'.c'dm .

Letter. No. /. { J—\- " /3F Lease
Dated, Bolangir the <) Jrtuly. - 2021,

The Divisional Manager,
OFDC, Ltd. Bolangir (C- KL) Division.

Sub: - Submission of tree enumeration list of proposed 7.025 Km. of Belpada

Dhumabhatta Road from 5/00 Km to 12/025 Km for the year 2021-22.
Ref:- Letter No.2397 ,dtd. 13.07.2021, of the Executive Engineer, Kantabanji (R&B)
Division.

Please refer to the Memo No.2398 dt.13.07.2021 of the Executive Engineer,
Kantabaniji (R&B) Division to your address and submit the estimate for cutting of 59
nos of trees (Enumeration list enclosed) for proposed 7.025 Km. of Belpada to
Dhumabhatta road from 5/00 Km to 12/025 Km. The said estimate may be sent to the

Executive Engineer, Kantabanji (R&B) Division , for taking further action at their end
under intimation to this Office.

Enct! 4s Biave.

Yours Faithfully

orest Officer,

Bolangir Forest Division.

Memo No. [3F.,Lease, Dated Bfoj
Copy forwarded to Executive Engineer, Kantabanji (R&B) Division. for
& necessary action with reference to his office letter No.2397 dt.13.07.2021.

Y

Divisional Forest Officer
Balangir Forest Division.

information

+Memo No. [3F.Lease, Dated

Copy to Collector & District Magistrate, Balangir for his kind information and
necessary action with reference to Memo No. 2400 dt.13.07.2021. of Executive
Engineer, Kantabanji (R&B) Division to his address,

W\

Divisional Forest Officer,
Bolangir Forest Division.

memnd No _ \1%) dofo 41813) |
Copf foruondid 40 Shm, rl}i}mao,m Suvb ~DIViAian
fore indonmabioon ane nep Stons @ gion

o\ v

O.ED.C. L,

W Bataagir (CKL) Division
c—%wo\m«}a W /{ m&_h
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¥ THE DIVISIONAL p
BAST:  Baangi- Ot o 3?:1?&%“’ BALANGIR FOREST DIVISION
Memo No,

| 2948(0}.Em|i|-df0bﬁlﬁ ir(@
— Y le  13F-L
Dated, Balangir, IF" January 2:;;?

.‘ A
#

\/]g,([)ivisionnl Manager,
10

DC Ltd., Balnngir (C-KL) Division.

r felling of 60 nos of standing trees

f trees for the project “Improvement such as widening &

r to Nagaon via Mahakhand road from 0.000 km to 10.000 km
for the year 2023-2024.

Plantation for 120 nos. o
~ strengthening from Agalpu
in the district of Balangir

i Ref: - Memo No.797 dt.30.12.2023 of the Forest Range Officer, Loisingha Forest Range.

- sin

7] With reference to the letter cited above on the captioned subject, you are requested to
4

prepare an estimate for felling of 60 nos of trees for the project “Improvement such as widening &
strengthening from Agalpur to Nagaon via Mahakhand road from 0.000 km to 10.000 km in the district
of Balangir for the year 2023-2024.
Furih:rinore, you are requested to submit the estimate for compensatory plantation for
120 nos. of trees i.e., 02 times (as per F&E department guideline bearing letter No.10F (Cons)
87/2007-5066F&E dr.11.03.2010 and Communicated Memo No.13248/F&E dt 11.06.2018) of the
number of trees to bé felled for the above project to this office for taking further action at this end.

B ARt Yours faithfully,
1

Divisi orest Officer

\Balangir Forest Division

Memo No. Llsy_____BF-buse. Did- 15}19{ { :ll‘ o
Copy forwarded to the Superintending Enginter, Halangr (R&B) Division for

information and necéssary action.

Divisisfid] Forest Officer
X \Balangir Forest Division

C_ﬁr_em\mrﬂi—m W /f .
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AT PO 7DIST: - Balangir- ODISHA
Phone & Fax - 06652-232948 (0), Emall - dfo. bolangir@odisha qov.in
Memo No._ ! 3F-Lease,
Dated, Bolangir, T July, 2022.

The Executive Engineer,

WPl
Balangir (R & B) Division, x 0 ~
“

Balangir

1ssue of felling orders of 62 nos of Trees for Improvement to Atgaon-Deogaon Road (ODR) sucl’{s/
Widening & Strengthening from 22/500km to 25/000km in the district of Balangir under State Plan
during the financial year 2022-23.

Ref-- Your Letter No.2751dt.15.07.2022.

Sir,

In inviting a reference to the Letter No. cited above, on the captioned subject, you are here by
requested to contact with the D.M., OFDC Ltd. Balangir (C-KL) Division for cutting of 62 nos of Trees for
Improvement to Atgaon-Deogaon Road (ODR) such as Widening & Strengthening from 22/500km to 25/000km
in the district of Balangir under State Plan during the financial year 2022-23, after depositing the compensatory
cost of trees and cost of plantation of 2 times of trees to be felled. The facsimile of the property Hammer mark
should be submitted to this Office for registration etc.

The list of the conversion of 62 nos of Trees as allowed should be submitted to this office through the
Forest Range Officer, Deogaon Range. The work should be done as per cutting Rules in presence of the staff of
D.M., OFDC Ltd., Forest Range Officer, Deogaon Range and concerned Forester & Forest Guard. All concern
should sign on the conversion list with certificate on each page stating “Certified that the conversion of the tree
is made before us.”

Please note that the trees other than the trees which have been allowed for the conversion should not
be felled. Also no log should be shifted from the stump site and stacking should not be done until the same is
verified by the appropriate authority duly authorized by the undersigiied. Any deviation regarding feliing of trees
is liable to be punished under Forest Act/Rules.

Please ensure that during the felling of trees, no loss of lives or any damage of properties at any cost
should happen. Hence, please take all sorts of precautionary measures. For any lapses in this regard, the
undersigned or Forest Department shall not be held responsible.

Yours faithfully,

el

Divisional Forest Officer
Bolangir Forest Division
emo No. __5:_5_5_0___ /3F-Lease, Date-_'m;w A

Copy forwarded to the D.M., OFDC Ltd. Balangir (C-KL) Division for information and necessary action.
You are requested to submit the estimate for compensatory plantation of 02 times (os per F&E department r
guideline bearing letter No.10F(Cons) 87/2007-5066F&E dt.11.03.2010 and Communicaoted Memo No.13248/F&E
dt.11.06.2018) of trees felled of the above project to this office for taking further action at this end. With

reference to the Letter No.2751 dt.15.07.2022 of the Executive Engineer, Balangir (R&B) Division, Balangir.

\/Batﬁngtr Forest Division
Memo No. /3F-Lease, Date- :

Copy forwarded to the Forest Range Officer, Deogaon Range for information and necessary actiqn, wit'h
reference to the Letter No.2751 dt.15.07.2022 of the Executive Engineer, Balangir (R&B) Division, Balangir. Ht_a is
instructed to attend the spot during cutting of trees and also see that no trees other than the joint enumeration
list of trees should be felled and report compliance. \\

Divisional Forest Officer
Bolangir Forest Division

—Hemomtz W .
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oFFICE OF THE DIVISIONAL FOREST OFFICER: BALANGIR FOREST DIV’ISIOI“J\: o\
_ AT/PO/DIST. - Balangir- ODISHA P
Phone & Fax - 06652-232948 (0), Emall = dfo.bolangit@odisha.qov.in

\ \r‘_ ®

Meso Re. | 3F-Lease
P—— X :
Dated, Bolangir, " July, 2022, Jhans -
/ // p
The Executive Engineer, L 'Vq(’ Q/ 4
galangir (R & B) Division, [y \\CA
Balangir v

\ssue of felling orders of 111 nos of road side Trees for Improvement to Uparjhar - Fatamunda Road via
Rengali from 0/000km to 6/000km in the district of Balangir under NABARD Assistant RIDF-XXVI.

ref:-  Your Letter N0.2992 dt.26.07.2022.
Sir,

Sub: -

In inviting a reference to the Letter No. cited above, on the captioned subject, you are here by
requested to contact with the D.M., OFDC Ltd. Balangir (C-KL) Division for cutting of 111 nos of road side Trees
for Improvement to Uparjhar - fatamunda Road via Rengali from 0/000km to 6/000km in the district of Balangir
under NABARD Assistant RIDF-XXVI. The facsimile of the property Hammer mark should be submitted to this
Office for registration etc. 4

The list of the conversion of 111 nos of Trees as allowed should be submitted to this office through the
Forest Range Officer, Balangir Range. The work should be done as per cutting Rules in presence of the staff of
D.M., OFDC Ltd., Forest Range Officer, Balangir Range and concerned Forester & Forest Guard. All concern
should sign on the conversion list with certificate on each page stating “Certified that the conversion of the tree
is made before us.”

Please note that the trees other than the trees which have been allowed for the conversion should not
be felled. Also no log should be shifted from the stump site and stacking should not be done until the same is
verified by the appropriate authority duly authorized by the undersigned. Any deviation regarding felling of trees
is liable to be punished under Forest Act/Rules.

please ensure that during the felling of trees, no loss of lives or any damage of properties at any cost
should happen. Hence, please take all sorts of precautionary measures. For any lapses in this regard, the
undersigned or Forest Department shall not be held responsible.

Yours faithfully,

~3d —

Divisional Forest Officer

Bolangir Forest Division
Memo No. YL /3F-Lease, Date- QEE /8 E / QL,.,
Copy forwarded to the D.M., OFDC Ltd. Balangir (C-K[) Division for information and necessary action

With reference to the Letter No.2992 dt.26.07.20220f the Executive Engineer, Balangir (R&B) Division, Balangir

Memo No. /3F-Lease, Date- t)ﬁolang I Forest Division

Copy forwarded to the Forest Range Officer, Balangi i i
; gir Range for information and necessa i i
reference to the Letter No.2992 dt.26.07.20220f the Executive Engineer, Balangir (R&B) Division rga?acrt\:}i?’: lt.h
f . He is

instructed to attend the spot during cuttin,
: g of trees and also see that n joi
list of trees should be felled and report compliance. i

Divisional Forest Officer
Bolangir Forest Division i

* (‘H*“‘Mm% v /eog«
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OFFICE OF THE DIVISIONAL FOREST OFFICER : BALANGIR F
AT PO DIST :- Balangir- ODISHA
Phone & Fax - 06652-232048 (0), Emall - dfobalangir@gmail.com

Letter. No. Y{¢& [3F Lease
Dated, Bolangir the 21 " August. - 2021.

The Divisional Manager,
OFDC, Ltd. Bolangir (C- KL) Division.

Sub:-  Submission of tree enumeration list for felling of the trees for the road work
of Tusura- Gudvela road (0DR) from ofoo0 km to 11/600 Km (Except ch.
From 3/195 km) in the District of Balangir under state Plan for the year 2019-

20.
Ref:- Letter N0.2881 ,dtd. 17.08.2021, of the Executive Engineer, Balangir (R&B)
Division.
Sir, _
0.2882 dt.17.08.2021 of the Executive Engineer,

please refer to the Memo N
ddress and submit the estimate for cutting of 123 nos

) for the road work Improvement of Tusura-Gudvela

road (ODR) from ofooo km to 11/600 km (Except Ch. From 3/195 km to 3/326 km). The
said estimate may be sent to the Executive Engineer, Balangir (R&B) Division , for

taking further action at their end under intimation to this Office.

Balangir (R&B) Division to your 3
of trees (Enumeration list enclosed

Encl;- Joint verification list of 123 nos trees.

Yours Faithfully

Divisiastal Forest Officer,
@angir Forest Division.

Memo No. [3F.,Lease, Dated
Copy forwarded to Executive Engineer, Balangir (R&B) Division. for information &

necessary action with reference to his office letter No.2881 dt.17.08.2021.

\

Divisional Forest Officer
Balangir Forest Division.

o Ho 2159 L wm'z,)
oop forypet to SDIM 1 H1 otk Fa_

nfaamest o ot Auecssf alhon,
Vivisienal

Jiaha Forust Dev. Corore
\‘/ Bolngir (C-KL) gh
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FICE OF THE DIVISIONAL FOREST OFFICER: BALANGIR FOREST DIVISIO
AT /PO DIST: - Balangir- ODISHA

The Divisional Manager,
OFDC Ltd., Bolangir (C-KL) Division.

Sub:- Preparation of Estimate for felling of trees and Estimate for compensatory Plantation

against 144 nos. of trees for road work “Widening and strengthening of Balangir-

Chandanbhati Road from 31/000 km to 44/000 km under state plan (Uparbahal village-
Rengali-Mudalsar).

Ref:- This Office Memo No.6260 dt.25.08.2022 and Letter No.3775 dt.12.09.2022 of the
Superintending Engineer, Balangir (R&8) Division, Balangir.
Sir, . .
In inviting to a reference to the memo nos. & letter No. cited above, on the captioned
subject you are requested to prepare estimate for felling of 144 nos. of trees for road work

“\idening and strengthening of Balangir-Chandanbhati Road from 31/000 km to 44/000 km under
state plan (Uparbahal vi\lage-RengaH-Mudalsar)

Further, you are also requested to submit the estimate for compensatory plantation of 02
times (as per F&E department guideline bearing letter No.10F(Cons) 87/2007-5066F&E dt.11.03.2010

and Communicated Memo No.13248/F&E dt.11.06.2018) of trees felled of the above project to this
office for taking further action at this end.

A‘ Yours faithfully,
-~ ¢
o bw

Divisigral Forest Officer
angir Forest Division
MemoNo.  [3FlLeaseDt-

Copy forwarded to the Forest Range Officer, Loisingha Range for information and
necessary action. With reference to this Office Memo No.6259 dt.25.08.2022 and Letter No0.3775
dt.12.09.2022 of the Superintending Engjineer, Balangir (R&B) Division, Balangir.

'\

Divisional Forest Officer

MemoNo; FLeaseDt Balangir Forest Division

Copy forwarded to the Superi i i
_ . perintending Engineer, Balangir (R&B) Divisi i
information and necessary action. With reference to his letter No.§77§ dt 13 0:2]2;): i

'\\

Divisional Forest Officer
Balangir Forest Division

Phone & Fax - 06652-232948 (0), Emall - dfo bolangir@odisha.gov.in / u/:- 2

i .
;"'! f %2 t )
MemoNo. L8980 /3F-Lease RS
Dated, Balangir, g! "™ September, 2022 -
To, "

1 ‘bﬂ',go W




 OFFICE OF THE DIV '
ISIO!:?L FOREST OFFICER: BOLANGIR FORE N
PR st [PO/DIST:- Bolangir - ODISHA ;T p)wstgu
52 = 232948 (0), Email - dfobalangir@ gmail.c o

M
erg:tN:. [ {DFE I3F-Lease.
ed, Bolangir {th July, 2021

To
The Bivisional Manager,
A OFDC. Ltd, Balangir (C-KL) Division.
N\ Sub - Prepa!ration of Estimate for felling of trees and Avenue
plantation. for the work: - Construction of Bypass road of N.H-
26 and N.H.-57. Near Balangir town in the state of Odisha.

Ref : Letter No.1439 W/E Dtd 14.07.2021. of Executive Engineer N.H.

Division, Balangir.
Sir,

In inviting a refe
captioned subject you
152 no’s of trees for Bypass road Bal

Further, you areé also reques
plantation of 02 times O
#fice for taking further action at

No. cited above, on the
estimate for felling of
-26 and N.H- 57

t the estimate for
the above

rence to the Memo
re requested to prepare
angir .on N.H.
ted to submi

compensatory f trees felled of
project to this O this end.

Yours faj ully,

Divisioridl Forest Officer
\pnlangir Forest Division

Memo No. 3FLease Date
cutive Engineer N.H. Division, Balangir

Copy forwarded to the Exe
for information and necessary action. "
\

Divisional Forest Officer
Bolangir Forest Division

3FLease Date

Memo No.
Copy forwarded to the Collector and District Magistrate, Balangir

for information and necessary action.
N\

Divisional Forest Officer
Bolangir Forest Division

H—}-ﬁ@m&mh\ \W ,/{
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. OFFICE OF THE DIVISION
AL FOREST OFFICER
| el : BALANGIR FO
.‘\NI‘MI"! !‘- l)l\l - Dalangir- ODISIA oo o
2-232048 (0), Emall - dfo bolangir@odisha.qov. i
Memao No, 26N R10
& ) -L
- Dated, Balungir, a B"' May, 20(?2’;?

~ The Divisional Manager,
OFDC Ltd., Bolangir (C-KL) Division.

Phote & 1 ax

Sub: - Preparation of Estimate for felling of trees & poles and Estimate for compensatory

Plantation against 168 nos of trees and 48 nos of mixed poles for “improvement

such as widening and strengthening to Balangir-Arjunpur-Tusura-Deogaon Road
from 41/500km to 46/150km in the district of Balangir under state plan.”

Ref:- This Office Memo No.755 dt.25.01.2022 and Letter No.1660 dtd.10.05.2022 of the

Executive Engineer, Balangir (R&B) Division, Balangir.

Sir,

In inviting to a reference to the memo no. & letter No. cited above, on the
captioned subject you are requested to prepare estimate for felling of 168 nos of trees
and 48 nos of poles for “improvement such as widening and strengthening to Balangir-
Arjunpur-Tusura-Deogaon Road from 41/500km to 46/150km in the district of Balangir
under state plan.”

Further, you are also requested to submit the estimate for compensatory
plantation of 02 times (as per F&E department guideline bearing letter No.10F(Cons)
87/2007-5066F&E dt.11.03.2010 and Communicated Memo No.13248/F&E dt.11.06.2018) of

trees felled of the above project to this office for taking further action at this end.
Yours faithfully,

orest Officer
\|Batarfgir Forest Division

Memo No. [3F-Lease-Dt-
Copy forwarded to the Forest Range Officer, Deogaon Range for information and

necessary action. With reference to the Letter N0.1660 dtd.10.05.2022 of the Executive
Engineer, Balangir (R&B) Division, Balangir.

I

Divisional Forest Officer

Balangir Forest Division

Memo No. [3F-Lease-Dt-

Copy forwarded to the Executive Engineer, Balangir (R&B) Division, Balangir for
information and necessary action. With reference to his letter N0.1660 dt.10.05.2022.

If

Divisional Forest Officer
Balangir Forest Division

ET———— NS




CE OF THE DIVISIONAL FOREST OFFICER: BALANGIR FOREST DIVISION
AT/ PO/ DIST: - Balangir- ODISHA
Phoec & Fax - 08652-232948 (). Email - o' bolengi@odisha qov i

W)

MemoNo. ! 3F-Lease. 1 N
Dated, Bolangir, " May, 2022. \t\\i\
The Executive Engineer,
e A s

Seb - issue of feling orders of 171 n0s of trees for construction of Ring Road i Bolangir town from

4/210km o 5/450km, 10/165 km to 10/94%km & 13/673 km to 14/973 km.

Bef - Your Letter No 738 dt 22 02 2022 and Memo No.242 0t.13.04.2022 of the Forest Range Officer,
Balangir Range.

Sr,

hiwﬁeare?ammmmterﬂo.&uemoNn.dtedabove,onﬂ;ecamsubject,youare
here by reguestad to contact with the D.M., OFDC Lid. Balangir (C-KL) Drvision for cutting of 171 nos of
wrees from SL Ne.1 to 139 and from SL. No.238 to 252 as per the LV report submitted by the Forest Range
Dfxcer, Bzlang Range for construction of Ring Road in Bolangir town from 4/210km to 5/450km, 10/165
i to 10/945km & 13/672 km to 14/973 km. The facsimile of the property Hammer mark should be
subeitted 1o this Offce for regsstration lC

28 the formaiities and procedure must be maintained during cutting of trees as per cutting Rules in
oresence of the concemed forest personnel and staf of D.M., OFDC Ltd. Balangir {C-XL) Division and submit
she comversion kst of rees through the Forest Range Officer, Balangir Range. Please see that not a single
rr=e shouid be f2lied other than the trees as per the joint verification list submitted earlier by the Forest
Pangs Officer, Balangir Range.

Yours faithfully,

—5’&"-
Divisional Forest Officer
’ Bolangir Forest Division
\Aeﬂmﬁo. 2356 prleasedt |3 05-F02R
Copy forwarded to the D.M., OFDC Ltd. Balangir (C-KL) Division for information and necessary
action, with reference to the Letter No.738 4t.22.02.2022 of the Executive Engineer, (R&B) Divjsion,
Balangir 2nd Memo Ko 242 dt.19.02 2022 of the Forest Range Officer, Balangir Range.

\Batangir Forest Division

Memo No. J3F-leaseDt-

Copy forwarded 1o the Forest Range Officer, Balangir Range for information and necessary action,
with reference to the Letter No.738 dt 22.02.2022 of the Executive Engineer, (R&B) Division, Balangir and
ris Memo No 242 dt 19.04 2022. He i instructed to attend the spot during cutting of trees and also see
that no trees other than the joint venification list of trees should be felled and report compliance.

b
Divisional Forest Officer

Bolangir Forest Division
Memo No. /3F-Lease-Dt-

Copy forwarded 1o the Collector & DM, Balangir !

- - '0' inlormation and "e’cessa'v
A .
action

I
—Hemomby ./fwr‘

o & e &
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OFFICE OF THE DIVISIONAL FOREST OFFICER: BALANGIR FOREST DIVISION
ATZPOTDIST - alangle ODISHA
06652212048 (()), Emall - obidaneghttgmal oo

PMwie & Py

Letter No, (.’11”' P ense,
Dated, Balangir, the ¢ th October, 2020

The Divisional Manager,
OFDC.Ltd,, Bolanglr (C-KL) Divislon,

Preparation of Estimate for felling of Road side trees and Estimate for
compensatory Plantation agalnst 185 nos of trees from Fasad to Balangir
(63/00 to 72/00km of N.H-26)

This office Memo No.4684 dtd.29.10.2019.

Sir,

In inviting a reference to the Memo No. cited above, on the captioned
subject you are requested to prepare estimate for felling of 185 nos of trees for
improvement of Fasad - Balangir Road from 63/00 to72/00 Km of N.H-26.

Further, you are also requested to submit the estimate for compensatory
plantation of 10 times of trees felled of the above project to this office for taking futher
action at this end.

Yours faithfully

0y

!

Divislonal Forest Officer

‘ \)B}!angir Forest Division
'; Memo No. [3F-Lease-Dt-

, Copy forwarded to the Assistant Engineer, National Highways.Section-ll
x Balangir Sub Division for information and necessary action.

A

Divisional Forest Officer
Balangir Forest Division

Memo No. [3F-Lease-Dt-

Copy forwarded to the Collector and District Magistrate, Balangir for
information and necessary action,
N

Divisional Forest Officer
Balangir Forest Division

f——')—krmamqlm w %Aé‘
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FICE OF THE DIVISIONAL FO

REST OPFICER: pAL
PO/ DIST: Bulngir ODigA o ANGIR FOREST

DIVISION
ne & Fax - 06652-232948 (0), Emall -
MemoNo, F 4

! 3F-Lease anagu, .
Dated, l?lhng r 0?_ October, 2023 07?1"::" { :
f".. ] / N %w
_The Divisional Manager, o g
~ OFDCLtd, Bolanglr (C-KL) Division, 9

\\\-0@-(3[, 'ED'V b
Preparation of Estimate for felling of trees and Es " '-nf"p;B

Ty, T
timate for compensatory Plantatiory

against RHS-g6 & LHS-9 of trees for road work “Widening and

strengthening of the road from single lane to double lane from Saleb '

Agalpur 16,00 Road in the district of Balangir under state plan,

This Office Memo No.6

755 dt.11.09.2023 angd Le
Executive Engineer, Bolangir (R&B) Division, Balangi

Ref: -

tter No.309 dt.16.05.2023 of the

r.
Sir,

In inviting to a reference,
subject you are requested to prepare esti
centre line for road work

0.00 km to Agalpur 16.00

to the memo nos. & letter No. cited above,
mate for felling of 188 nos, of trees within in
“Widening and strengthening of single lane to double Jan
Road in the district of Balangir under state plan,

on the captioned

taking further action at this end.
End s alove .

.—]Sf

Memo No. ﬂé [3F-Lease-nt- OF 16 'L_:g
Copy forwarded to the Forest Range Officer, oisingha Range for information and necessary
action. With reference to This Office Memo No 6755 dt.

11.09.2023 and Letter No.3091 dt.16.05.2023 of
the Executive Engineer, Bolangir (R&B) Division, Bolangir

Divi Forest Officer

\Balafgir Forest Division

Memo No. ?L’.’—Q [3F-Lease-Dt- 0&[ 18 [ Q_’Q,

Copy forwarded to the Executive Engineer, langir ( &B) Division, Balangir for i formation
and necessary action.

e e Divinena] pggone

i

‘ Rol

‘ . nal Forest Officer
o @. KL,) Diviyo ) \Jﬁlangir Forest Division
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| E (:F THE DIVISIONAL FOREST OFFICER : BALANGIR FOREST DIVISION
T/10/ DIST - Mn:wjé%DISHA. Phone & Fax - 06652-232948 (O), Bmall = df. bolangir@odisha goy =

Memo No. ‘I < _PFLeare g

Dated, Balangir | ™ October, 2023

The Superintending Englneer

Balangir (RAB) Division, Balangir

Permission for fell

ng of 328 nos. of road side trees & 90 poles for the work “Improvemen A )
and stre, p entgs ey
W strengthening to Upperfhar N.H-26 Road (ODR) via Rengall, Fatamunda, Jalla from 6.000km Yom

@ district of Balangir under state plan.

B Letter No 4931, dated-25,08.2023 from the Superintending Engineer, Dalangir (R&B) Division.
With reference to the above ciled subj
okl . subject and correspondence, you are hereby requested to contact the
X ; wng:“ !:lﬂamger. OFDC L., Balangir (C-KL) Division for felling of 328 nos. of road side trees & 90 poles for the work

! such a5 widening and strengthenin i
: g to Upperjhar N.H-26 Road (ODR) via Rengali, Fatamunda, Jalia from
6.000km to 10.000km in the district of Balangir under st o ;

ate plan, as per the joint verification report submitted by you.
. g‘ permission for felling of the trees is subject to fulfilling the following terms and conditions.
' 0;;;“‘“8 of the trees should be done in presence of the Forest Range staff, Balangir (R&B) Division staff &
staff.

The conversion list of the trees should be submitted to this office through Range Officer, Balangir Range for its
passing and issue of T.T. permit.

Property hammer registration should be done in this office as per rules and procedures.

. The Balangir (R&B) Division/OFDC should see that there should not be any dispute while cutting of the trees.
Further they should see that no damage is caused to any property or human/animal life during the course of

cutting. The forest department will not be held responsible for any such incident if arises while cutting the trees.

This department will not be held responsible for any law and order situation arises regarding compensation

payment paid to the land owners/ beneficiaries. '

. It is the sole responsibility of the User Agency i.e., Balangir (R&B) Division to sort out the complaints if arises
during felling of the trees, In this connection this department will not be held responsible.

The modality of cutting/lifting and disposal of the materials should be finalized between the Balangir (R&B)

Division/OFDC before cutting and intimate to this office.

. Under no circumstances, the Balangir (R&B) Division Staff/OFDC should remove the trees other than the trees as
per the list enclosed,

9. The trees beyond the right of way of the aforementioned road must not be felled.
10. Non fulfiliment of the above condition will be liable for cancellation of this order.

Yours faithfully,

ir Forest Division
mo No.&f)ﬁ_l:f_ﬂ}’-l.easej Dated‘_‘.l_x_lﬁ_[_‘l
opy forwarded 'to the Divisional Manager, [(OFDC Ltd Balangir (C-KL) Division, Bolangir for

information and necessary action, with reference to letter No.4922 dt.25.08.2023 of the Superintending Engineer, Balangir
(R&B) Division. He is requested to prepare estimate for the felling of trees and compensatory plantation of 02 times (as
per FGE department guideline bearing lefter No.10F(Cons) 87/2007-5066F&E dt.11.03.2010 and Communicated Memo

No.13248/F&E dt.11.06.2018) of trees felled of the above project. Necessary steps can be taken after getting the estimated
cost.

~

Diyistorial Forest Officer
LBfIangil Forest Division

Afemomn v 0
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AFFICE OF THE DIVISIONAL FOREST OFFICER: BALANGIR FO s
" AT/ PO / DIST: - Balangir- ODISHA, Phone & Fax - 06652-232948 (0), Bmaii - df bolan i gon

Memo No. CT,}B")_ / 3F-Lease

Dated, Balangir, 9§ " December, 2023

To,
The Divisional Manager,
OFDC Ltd., Balangir (C-KL) Division.
Sub:- Preparation of Estimate for felling of Total-375 trees (217 nos. on left side and

158 nos. on Right side) for the work “Improvement such as widening &
strengthening of Saintala-Tikrapada Road (ODR) from 0/00 km to 24/624 km in
the district of Balangir under state plan for the year 2023-2024.

Ref: - Letter No.4093 dt31.10.2023 of the Superintending Engineer, Kantabanji
Division.

(R&B)

Sir, |
With reference to the letter cited above on the captioned subject, you are

requested to prepare an estimate for felling of 375 nos. of standing trees for the work
Tikrapada Road (ODR) from

“Improvement such as widening & strengthening of Saintala -
23-2024.

0/00 km to 24/624 km in the district of Balangir under state plan for the year 20

Furthermore, you are requested to submit the estimate for compensatory

plantation for 375 nos. of trees ie., 02 times (as per FGE department guideline bearing letter
No.10E  (Cons) 87/2007-5066F&E 44,11.03.2010 and Communicated Memo No.13248/F&E

1.11.06.2018) of the number of trees to be felled for the above project to this office for taking

further action at this end.

Encl: As above.
Yours faithfully,

O Pt

Divist Forest Officer
\Balangir Forest Division

ﬂ/sr-um.m. a% [ 1o @

Memo No. l
Copy forwarded to the Superintending Engineer, Kantabanji (R&B) Division for

information and necessary action.
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OFFICE OF THR ?;?Sl‘?m. FOREST OFFICER: BOLANGIR FOREST DIVISION
[PO/DIST: - Bolangir - ODISHA

Phone & Fax -06652 - 232948 (0), Email - dfo-balangir@gov.in

MemoNo. © /' pp.iessenoat,bate 7/ )

" To
The Divisional Manager,
OFDC.Ltd., Bolangir (C-KL) Division.

Sub: Preparation of Estimate for felling of Road side tr;elsmﬂg;l:
compensatory Plantation against 380 nos of trees of mae o
Chandanbhati road from 18/000 Km to 31/000 Km under state piat:

-

o1 Ref: Memo o, 3544, &d.04.10.2021 of Superintending Engineer Balangir
(R&B) Division.

Sir. . .
In inviting a reference to the cited memo, on the captioned subject you

are requested to prepare estimate for felling of 380 no’s of trees for the road

work-widening and strengthening of Balangir-Chandanbhati road.
Further, you are also requested to submit the estimate for compensatory

plantation of 02 times of trees felled of the above project to this office for

taking further action at this end.
Yours faithfully,
\‘Olw i
X |
Divisiona Fopest Officer {
\‘galangir Forest Division |
Memo No. /3F-Lease, dtd.

Copy forwarded to the Superintending Engineer, Balangir (R&B)
Division, Balangir for information and necessary action.
!

Divisional Forest Officer !
Balangir Forest Division

memomo _ bW Jape A
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EOF THE DlVISlONAL?&RE

ST OFFICER: BOLANGIR FOREST DIVlSI'ON
ATIPO[DIST:- Bolangjr - ODISHA

Phone & Fax 06652 - 332948 (0), Email - dfo.bolangir@odisha.gov

Jin’ V) K~
" @?/ ) )
Memo No. [3F- Lease \r*)
Dated Bolangir

" December, 2022 ] /a—,é) /
The Superintending Engineering ‘.
Kantabanji (R&B) Division

idening and
sub- Removal of 424 nos of trees as per the JV Report for “improvement such as wm:)ir;n(gSL o
strengthening of Chingerbandh to Dandarabahal Road (ODR) from ofoookm to 8/00
IL) under RIDF Xxv1."
Ref-  Your office letter No.4356 dt.0g.12.2022.
Sir,

In inviting 3 reference to the letter Nos. cited above on the captioned subject, you are here by s
requested to contact with the D.M., OFDC Ltd. Balangir (C-KL) Division for cutting of 424 f'nos of trees as
per the JV Report for “improvement such as widening and strengthening of Chingerbandh to
Dandarabahal Road (ODR) from ojoookm to 8/oookm (SLto IL) under RIDF XXVI.”.

The removal of the trees is subject to the following terms and condition. "
1. The removal of the trees should be done in presence of the Forest | R&B | OFDC Staff.

2. The conversion list of the trees should be submitted to this office through the Forest Range
Officer, Patnagarh Range for its passing and issue of T.T.permit.

3. Property hammer registration should be done in this office as per rules and procedure.
4. The R&B Division)OFDC should see that there should not be dispute while cutting of the trees.

Further they should see that no damage is caused to any property and human/animal life during

the the course of cutting. The forest department will not be held responsible for any such
incident if arise while cutting the trees.

5 Itisthe sole responsibility of the User Agency to sort out the complaints if arises during felling of
the trees. In this connection this department will not be held responsible.

6. The modality of cutting]lifting and disposal of the materials should be finalized between the R&B
division/OFDC before cutting and intimate to this office.

7. Under no circumstances,

the R&B Staff/OFDC should remove the trees other than the trees as per
the list enclosed.

8. Non fulfillment of the above condition will be liable for cancellation of this order.

Yours sincerely,
e
Divisional Forest Officer
: Bolangir Forest Divisio
Memo No. q_%LZ D J3F-Lease Date-_ O} //3d ] 39 . T
Copy forwarded to the Divisional Man

. ager, OFDC' Ltd, Balangir (CKL) Division, Bolangir for
information and necessary action as per the above term and condition. He is requested to prepare
estimate for the felling of trees and compensatory plantation of o2 times (as per F&E departr?lent
guideline bearing letter No.10F(Cons) 87/2007-5066F&E dt.11.03.2010 and Communicated Memo No.13248/F&E
dt.11.06.2018) of trees felled of the above project. Necessary step

estimated cost.

Divisi Forest Officer
olangir Forest Division
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QFFICE OF THE DIVISIONAL FOREST OFFICER: BALANGIR FOREST DIVISION
AT /PO / DIST: - Balangir- ODISHA
Phone & Fax - 06652232948 (0), Email - dfobalangir@gmail.com

Letter No., JO_B_';)'_ [ 3F-Lease.

Dated, Balangir, the b’ﬂ\r‘March, 2020.
To,

The Divisional Manager,
QFDC.Ltd., Bolangir (C:KL) Division.

Sub:- Submission of Estimate for felling of Road side trees and Estimate for

compensatory Plantation against 636 nos of trees from Salebhata to
Bolangir (From 43/0 to 72/0 of NH-26).

Sir, .

In inviting a reference to the subject above, you are requested to submit

estimate for felling of 636 nos of trees and also scheme for compensatory plantation for
6360 plants to EENH under intimation to this Office.

Yours faithfully,

W
)\’inisionai Forest Officer

\(Balangir Forest Division
MemoNo.  [3FleaseDt:

Copy forwarded to the chief Engineer, National Highways (Odisha),
Bhubaneswar | Superintending Engineer, NH Circle, Sambalpur for information and
necessary action.

\ [

Divisional Forest Officer
Balangir Forest Division

Memo No. [3F-Lease-Dt- ¢
Copy Submitted to the Collector and District Magistrate, Bolangir for
information and necessary action.

\\

Divisional Forest Officer

1 *1\90.523\&317 Balangir Forest Divisi
\\)k}_w th\lﬁfﬁ fft!k A // X 3 “S‘T o-res_’ ivision
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( * 1 " "
)::r‘_l':'t 2: THE DIVISIONAL FOREST OFFICER: BALANGIR FURP®FC - O
Terminal (RTO chock) PO / DIST. - Balanelr- ODISHA, Emal - do bolanrir@odisht €70

Memo No. (MSG | 3F-Lease

Dated, lhlanglr,og "November, 2024
To,

The Divisional Manager,
OFDC Ltd., Balangir (C-KL) Division.

Preparation of Estimate for felling cost of 703nos of different species trteso:
compensatory Avenue Plantation 1406 nos. of trees for the unpfovemg“u?km
such as “widening & strengthening of Deogaon-Tikarapada road from 2

10 17/474 km district of Balangir under state plan.

Ref: - Letier No.1231 d1.10.10.2024 of the Assi-Executive Engineer, Balangir (R&B)
sub-Division-1.

Sub:-

Sir,
With reference to the letter cited above on the captioned subject, you arc requested
10 prepare an estimate for felling of 703 nos. of different species trees for improvement WOlk. such
as “widening & strengihening of both side (LHS &RHS) from Deogaon to '["@ga_da_road in the
Balangir District under State Plan. -
Furthermore, you are requested to submit the estimate for compensatory plantation .
for 1406 nos. of trees i.c., 02 times (as per F&E department guideline bearing letter No.10F w
" (Cons) 87/2007-5066F&E  dt.11.03.2010 and Communicated Memo No.13248/F&E

d1.11.06.2018) of the number of trees to be felled for the above project to this office for taking
further action at this end.

Encl: As above.
Yours faithfully,
s 1 aea
Di\'iﬂommm’cer
s \Balangir Forest Division
Memo No._ ()05 1 BF-LeaseDt-_ AL [ 1 [N

Copy forwarded to the Forest Range Officer Deogabn Range fdr information and
necessary action, with reference to the Letter No.1231 dt.10.10.2024 of the Asst-Executive

Engincer, Balangir (R&B) Sub-Division-1 -
T&%\'\i\vv‘
Divisional Forest Officer

" Balangir Forest Division
MemoNo. J05F"  /3F-Lease-Dt- b
Copy forwarded to the Assistant Executive Engineer,

! ‘_
Balangir (lé&B) Division for |
information and necessary action. (

Xn.. ‘f
_/,@%LLWM E
Divisional Forest Officer ‘

LBlhngir Forest Division

etk
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OFFICE OF Thy
mF.l;:‘b'. OF THE DIVISIONAL FOREST OFFICER: BALANGIR FYISION
ew Bus Torminal (RTO chock) PO / DIST: - Balangir- ODISHA, Email - dfo bolungir@odisha 900.in

Memo No,

V086 3F-Lease
Dated, Bala

nglr.of) November, 2024
To,

The Divisional Manager,
OFDC Ltd., Balangir (C-KL) Division.

Sub:- Preparation of Estimate for felling cost of 703nos of different species trees i
compensatory Avenue Plantation 1406 nos. of trees for the improvement ‘;z
such as “widening & strengthening of Deogaon-Tikarapada road from 20/427 km
10 37/474 km district of Balangir under state plan.

Ref: - Letter No.1231 d1.10.10.2024 of the Asst-Executive Engineer, Balangir (R&B)
sub-Division-1.
Sir,
With reference to the letter cited above on the captioned subject, you arc requested
o prepare an estimate for felling of 703 pos. of different species trees for improvement work such
as “widening & strengthening of both side (LHS &RHS) from_[}_eggiol to Iikampada road inthe
Balangir District under State Plan. .
Furthermore, you are requested to submit the estimate for compensatory plangtion
for 1406 nos. of trees ic., 02 times (as per F&E department guideline bearing letter No.10F |
“(Cons) 87/2007-5066F&E  dt.l 1032010 and Communicated Memo No.13248/F&E '
d1.11.06.2018) of the number of trees to be felled for the above project to this office for taking
further action at this end.
Encl: As above.

Yours faithfully,

.'ém” 21
Divisioma Fof‘ét,!)'}fﬁacer
" \Balangir Forest Division
MemoNo. )05 7 pF-LeaseDt-_OL [ v [y

Copy forwarded to the Forest Range Officer Deogabn Range fdr information and
necessary action, with reference to the Letter No.1231 dt.10.10.2024 of the Asst-Executive
Engineer, Balangir (R&B) Sub-Division-| r KN

/r" R >

Divisional Forest Officer
A9y Balangir F t Div

e 05T bvosetn 08 | Dpy s

Copy forwarded to the Assistant Executive Engineer, B.alangiri &B) Division for ,
f

information and necessary action.
( ;
ﬁ%ﬁ‘ Ll
Divisional Forest Officer

\Balangir Forest Division

st v




BOLANGIR Fo
-~ ODISHA REST DIVISION

LAl
Emai!-dfo.bolar1glr@1)odisha.gov,|,.| I /)f/"'
[3F- Lease

th

February, 2023

The s“mntmding Englml.

Kantabanji (R&B) Division

Sub-  Removal of §3
7 Nos. o
Bansomunda{handotari ':ree; for the work “Widening and strengthening of Balangir-Kantabanji-
Ref-  Your office lett 0ad (SH-42) from Ch.75/000 km to 94/440 km under CRIF Scheme.
Sir er No.666 dt.16.02.2023.

In inviting a ref ;
to contact with fhe D eM"e“Ce to the letter No. cited above on the captioned subject, you are here by requested
‘M., OFDC Ltd. Balangir (C-KL) Division for cutting of 827 nos. of trees for the work

“Widening and i
§ and strengthening of Balangir-Kantabanji-Bangomunda-Chandotara Road (SH-42) from Ch.75/000 km
t0 94/440 km under CRIF Scheme.

o The removal of the trees is subject to the following terms and condition.
1 e removal of the trees should be done in presence of the Forest / R&B | OFDC Staff.

2. The conversion list of the trees should be submitted to this office through the Forest Range Officer,
Bangomunda Range for its passing and issue of T.T.permit.

3. Property hammer registration should be done in this office as per rules and procedure.
The R&B Division/OFDC should see that there should not be dispute while cutting of the trees further
they should see that no damage is caused to any property and humanfanimal life during the the course
of cutting. The forest department will not be held responsible for any such incident if arise while
cutting the trees.

5. Itis the sole responsibility of the User Agency to sort out the complaints if arises during felling of the
trees. In this connection this department will not be held responsible.

6. The modality of cutting/lifting and disposal of the materials should be finalized between the R&B
division/OFDC before cutting and intimate to this office.

7. Under no circumstances, the R&B Staff/OFDC should remove the trees other than the trees as per the

list enclosed.
8. Non fulfillment of the above condition will be liable for cancellation of this order.

Yours sincerely,

Divisional Forest Officer

Bolangir Forest Division

Memo No. / b E 3F- Lease Date- &1 / 3 / 19

Copy forwarded to the Divisional Manager OFDC Ltd, Balanéir (C-KL) Division, Bolangir for information

and necessary action, as per the above term and coqdition, with reference to letter No. 666 dt.16.02.2023.

of the superintending Engineer, Kantabanji (R&B) Division. He is requested to prepare estimate for the felling

of trees and compensatory plantation of 02 times (as per F&E department guideline bearing letter No.10F(Cons)

87/2 007-5066F&E dt.11.03.2010 and Communicated Memo No..1324B/F&E dt.11.06.2018) of trees felled of the above
project. Necessary steps can be taken after getting the estimated cost

Encl: Trees list.

«

Divisigrial Forest Officer

\}Bolangir Forest Division

3F- Lease Date-

d to the Forest Range Officer, Bangomunda Range for information and necessary action.

\ \
Divisional Forest Officer
Bolangir Forest Division

Memo No.
Copy forwarde
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OFFICE OF THE DIVISIONAL FOREST OFFICER : BALANGIR FOREST DIVISFON ,

AT/ PO/ DIST - Balangir- ODISHA ’
Phone & Fax - 0664232948 {0), Emall - dlo bolangir@odisha gov.n

A

MemoNo._ /3Flease,
Dated, Balangir " January, 2023

The Superintending Engineer

Kantabanji (R&B) Division

Kantabanji k: “widening &

s work:

Submission of Conversion list of 1096 nos of road side standing tree::::';‘:hso km for the year

Strengthening of Patnagarh-Padampur Road (MDR-36) from 0/000 f

202223, 2
Ref:-  Yourletter No.148, dated.12.01.2023. {
S,

. iect, you are here by
In inviting a reference to the letter No. cited above on the cafpt'? r:l?: S::) :298 :’ws of road side

requested to contact with the D.M., OFDC Ltd. Balangir (C-KL) Division o; zamg ur Road (MDR:36) from

standing trees for the work: “Widening & Strengthening of Faffagatufgcamp

fed er mark should be .

0/000 km to 21150 km for the year 2022-23. The facsimile of the property Hamm {

submitted to this Office for registration etc. N—— \

The list of the conversion of 1096 nos of road side standinghin:::ri s S;I(I;i‘;;e:eszg:e S

10 this office through the Forest Range Officér, Patnagarh Range. s personndl Al &g ,-

the OFDC staff, the Forest Range Officer, Patnagarh Range and con_cerl:i‘e e s eleamarlh ;

should sign on the conversion list with certificate on each page stating “Certi \
the tree is made before us.”

; -
Please note that the trees other than the trees which have bee; ailo:e; f:rutlzen;ct)r;\;e;.:ze ;
i the stump site and stacking sho
t be felled. Also no log should be shifted from . . do
i:c:;]gmzosame is verified by the appropriate authority duly authorized by the undersigned. Any deviation
regarding felling of trees is liable to be punished under Forest Act/Rules.

r

Please ensure that during the felling of trees, no loss of lives or any damage of pro'perties at any
cost should happen. Hence, please take all sorts of precautionary measures. For any lapses in this regard,
:he undersigned or Forest Department shall not be held responsible.

Yours faithfully :

—SA_

Divisional Forest Officer

Bolangir Forest Division
emo No. éﬁé [3F-Lease, Date- /th’/\ B+ Ef/_‘),} ,

Copy forwarded to the Divisional Manager, oFD¢ Ltd, Balangir (C-KL) Division, Bolangir for ;
information and necessary action, with reference to letter No.148, dt.12.01.2023 of the Superintending

Engineer, Kantabanji (R&B) Division. He Is requested to prepare estimate for the felling of trees and
compensatory plantation of 02 times (as per F&E department guideline bearing letter No.10F(Cons)
87/2007-5066F&E dt.11,03.2010 and Communicated Memo No.13248/F&E dt.11.06.2018) of trees felled of the

above project, Necessary steps can be taken after getting the estimated cost.
Encl: Joint Enumeration Sheet 01 copy.

Divisigftal Forest Officer

L,Bolangir Forest Division
Memo No. /3F-Lease, Dated-
Copy forwarded to the Forest Range Officer, Patnagarh Range for information and necessary
action, with reference to letter No.148, dt.12.01.2023 o

Eho f the Superintending Engineer, Kantabaniji (R&B)
Division. He is instructed to attend the spot during cutt

slo . ing of trees and also see that no trees other than
the joint verification list of trees should be felled and report compliance,
Y

Divisional Forest Officer

—Hemampa 1~ %@*\
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OFFICE OF THE DIVISIONAL FOREST OFFICER: BALANGIR FOREST DIVISI?’E{ i
AT/ PO/ DIST .- Balangir: ODISHA , #
Phone & Fax - 06652.232948 (0), Emall = dlo.bolangir@odisha.qov.n

Memo No. J3F-Lease,
Dated, Balangir * january, 2023

The Superintending Engineer

Kantabanji (R&8B) Division
Kantabanijl

. idening &
Submiission of Conversion list of 1096 nos of road side standing trees for e wor: ; r::ﬁ; ygear
Strengthening of Patnagarh-Padampur Road (MDR-36) from o/ooo km to 21/150 km
202223,

Ref:-

Your letter No.148, dated.12.01.2023.
Sir,

In inviting a reference to the letter No. cited above on the captiom?d subject, you a;e:ae(; ;:z.
requested to contact with the D.M., OFDC Ltd. Balangir (C-KL) Division for felling of 1096 nos oRT E] o
standing trees for the work: “Widening & Strengthening of patnagarh-Padampur Road (MI: g o
0/000 km to 21/150 km for the year 2022-23. The facsimile of the property Hammer mark ShoU
submitted to this Office for registration etc.

The list of the conversion of 1096 nos of road side standing trees 3s allowed should. be submitted
1o this office through the Forest Range Officér, Patnagarh Range. The work should be done in presence of
the OFDC staff, the Forest Range Officer, Pathagarh Range and concerned Forest personnel. All co.ncern
should sign on the conversion fist with certificate on each page stating ucertified that the conversion of
the tree is made before us.”

Please note that the trees other than the trees which have been allowed for the conversion
should not be felled. Also no log should be shifted from the stump site and stacking should not be done
until the same is verified by the appropriate authority duly authorized by the undersigned. Any deviation
regarding felling of trees is liable to be punished under Forest Act/Rules.

please ensure that during the felling of trees, no loss of lives or any damage of properties at any
cost should happen. Hence, please take all sorts of precautionary measures. For any lapses in this regard,
the undersigned or Forest Department shall not be held responsible.

Yours faithfully

—SA_

Divisional Forest Officer

4 ., e i 8‘7— /a-f 11 Bolangir Forest Division
Copy forwarded to the Divisional Manager, OFD{ Ltd, BLa‘l%ir (C-KL) Division, Bolan‘ ir f
information and necessary action, with reference to letter No.148, dt.12.01.2023 of the 511 eriﬁtglrd'cr
Engineer, Kantabanii (R&B) Division. He is requested to prepare estimate for the fellin gf t -
compensatory plantation of 02 times (as per F&E department guideline bearing lettegr N "e: S
87/2007-5066F&E dt.11.03.2010 and Communicated Memo No.13248/F&E dt.11.06.2018) of tr fO-fO e
above project. Necessary steps can be taken after getting the estimated cost ' T
Encl: Joint Enumeration Sheet o1 copy. -

~

Divisigiral Forest Officer
Mt e i D ‘-._Belangir Forest Division

Copy f i
i Wi{i:‘yre?er::a:iefotlc; ttlt:: ;zn:; R::\Ee Officer, :’atnagarh Range for information and necessary
148, dt12.01.2023 of the Superintending Engi ji
gineer, Kantabaniji (R&B)

Division. He is instructed to

Sic 576 attend the spot during cuttin

the joint verification list of trees should be felled aﬁd repo%toct;;?;lé;::: Rt
Y

Divisional Forest Officer

N

P N

!

—Hemmomnia 1w /€ @q
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OFFICE OF THE DIVISION AN o
AL FO ; vision! 7 1),
AT/ 2O/ DIST » Barein. ODISH 1 PhoEeE:T OFFICER : BALANGIR FOREST I{fYVISION

Fax - 06652-232948 (O), Bmail - dfo.bolangir@® ﬁla&ﬂvr“.f-g{-g ?_3
Memo. N _5\ 4 N\
Ditact O _mh__/lil’l.ease
To 5
. ~The Divisional Manager,
OFDC Ltd,, Bolangir (C- KL) Division
Sub: - :
u Igsue of felling order of 1364 nos of different Species trees, 202 Sapling & 4
amboo clumps for proposed by-pass road from Charbhata to Satighat NH-59 ot
the year 2023-24.
Ref:- Letter No.2562, dated-24.07.2023 from the Divisional Manager of OFDC Ltd.,
. Balangir (C-KL) Division.
1T,

In inviting a reference to the letter No. cited above on the captioned subject, you are
here by allowed for cutting of 1364 nos of different Species trees, 202 Sapling & 4 Bamboo
clumps for proposed by-pass road from Charbhata to Satighat NH-59 for the year 2023-24. The
facsimile of the property Hammer mark should be submitted to this Office for registration etc.

The list of the conversion of 1364 nos of different Species trees, 202 Sapling & 4
Bamboo clumps as allowed should be submitted to this office through the Forest Range Officer,
Titilagarh Range. The work should be done in the presence of the forest staff deputed by the
Range Officer. All concerned parties should sign the conversion list with a certificate on each page
stating, “Certified that the conversion of the tree was made before us.”

Please note that the trees other than the trees which have been allowed for the
conversion should not be felled. Also no log should be shifted from the stump site and stacking
should not be done until the same is verified by the appropriate authority duly authorized by the

undersigned. Any deviation regarding felling of trees is liable to be punished under relevant
Forest Act/Rules.

Please ensure that during the felling of trees, nc loss of lives or any damage of
properties at any cost should happen. Hence, please take all sorls of precautionary measures. For
any lapses in this regard, the undersigned or Forest Department shall not be held responsible.

Yours Jaithfully

Divisj Forest Officer

Bolangir Forest Division
MemoNo.m ” /3F-Lease, Dated é u

Copy forwarded to the Forest Range Officer, Tiilagarh Range fof information and
necessary action. He is instructed to attend the spot during felling of aforesaid trees
compliance.

\ Bolangir Forest Division
MemoNo.9 %0 /3F-Lease, Date 88 ] Y 7

Copy forwarded to the Executive Engineer, N.H Division, B
and necessary action.

ngir for information
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Memo No.Aﬂ )fo\' [3F - Lease. Bt e
Dated, Bo‘iangirgo th July, 2021 ol

To
The Bivisional Manager,
OFDC. Ltd, Balangir (C-KL) Division.
Sub - Preparation of Estimate for felling of trees and Avenue
plantation for the work: Construction of road from KM ofo
to 72/0 Km of NH- 26 such as 4 Lane from Km ofo to 21/0
(Bargarh to Barpali) and widening & strengthening 'Of
double lane with paved shoulder from Km 21/0 km(Barpali to
Balangir) in the state of odishaon EPC mode.
Ref - Letter N0.1439 W]E Dtd 14.07.2021- Of Executive

Division, Balangir.

Engineer N.H.

e Memo No. cited above, on the
pare estimate for felling of
ad - Balangir Road from

N.H.-26.

Sir,
In inviting a reference to th

captioned subject you are requested to pré
1400 no’s of trees for improvement of Fas

63/00 Kmto 72/00. Km Fasad to madhiapali of
Further, you are also requested to submit the estimate for

compensatory plantation of 02 times of trees felled of the above
project to this Office for taking further action at this end.

Yours fajtiyfully,

Divisiondl Forest Officer
langir Forest Divisi
Memo No. 3FLease Date \polang vision
Copy forwarded to the Executive Engineer N.H. Divisi
; H. :
for information and necessary action. . Division, Balangir
"\

Divisional Forest Officer

Bo i o
Memo No. 3FLease Date ]anglr Forest Division

Copy forwarded to th ERrET

' . e Collector ictri .

for information and necessary action and District Magistrate,
\

Divisional Forest Officer
Bolangir Forest Division

—Hewrangiy ‘”’/{m@&

Balangir
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Memo No. /3F-Lease,
Dated, Balangir * January, 2023

.
# N

To,
The Superintending Engineer
Kantabaniji (R&B) Division

Kantabaniji

e
L)) . I~ 1
L) Q) . QD ng " ]

Strengthening of Patnagarh-Khaprakhol-Harishankar Road (MDR:37)
km for the year 2022-23.

Ref:-  Your letter No.103, dated.09.01.2023.
Sir,

In inviting a reference to the letter No. cited above on the captioned subject, you are here.bY
requested to contact with the D.M., OFDC Ltd. Balangir (C-KL) Division for felling of 1608 nos of road side
standing trees for the work: “Widening & Strengthening of Patnagarh-Khaprakhol—Harlshankar Road
(MDR-37) from 0/000 km to 28900 km for the year 2022-23. The facsimile of the property Hammer mark
should be submitted to this Office for registration etc.

The list of the conversion of 1608 nos of road side sta
to this office through the Forest Range Officer, Patnagarh Ran

the OFDC staff, the Forest Range Officer, Patnagarh Range an
should sign on the conversion list with certificate on each page stating

the tree is made before us.”
e trees which have been allowed for the conversion

Please note that the trees other than th
i mshouldmot-be-felledemlogsMummhﬁted&roMuuunp‘wmmdung‘mlWa..
duly authorized by the undersigned. Any deviation

until the same is verified by the appropriate authority
regarding felling of trees is liable to be punished under Forest Act/Rules.

Please ensure that during the felling of trees, no loss of lives or any damage of properties at any
cost should happen. Hence, please take all sorts of precautionary measures. For any lapses in this regard,
gned or Forest Department shall not be held responsible.

nding trees as allowed should be submitted
ge. The work should be done in presence of
d concerned Forest personnel. All concern
«Certified that the conversion of

the undersi
Yours faithfully

r"?»( ~—
Divisional Forest Officer
Bolangir Forest Division

Memo No._ 663 [3F-Lease, Date- 83’—[ of [ 29

Copy forwarded to the Divisional Manager, oFDA Ltd, B;ﬁangir (C-KL) Division, Bolangir for
information and necessary action, with reference to letter No.103, dt.09.01.2023 of the Superintending
Engineer, Kantabanii (R&B) Division. He is requested to prepare estimate for the felling of trees and
compensatory plantation of 02 times (as per F&E department guideline bearing letter No.10F(Cons)
87/2007-5066F&E dt.11.03.2010 and Communicated Memo No.13248/F&E dt.11.06.2018) of trees felled'of the
above project. Necessary steps can be taken after getting the estimated cost.

Encl: Joint Enumeration Sheet o1 copy.

Divisi orest Officer
ngir Forest Division

Memo No. f3F-Lease, Dated-

. Copy forwarded to the Forest Range Officer, Patnagarh Range for information and necessary
ac‘u_ohn, with _reference to letter No.103, dt.09.01.2023 of the Superintending Engineer, Kantabanji (R&B)
Division. He is instructed to attend the spot during cutting of trees and also see that no trees other than
the joint verification list of trees should be felled and report compliance.

Divisional Forest Officer
Bolangir Forest Division

‘“”—f"‘mamh o
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Memo No. q') "l}_f_u [ 3F-Lease

Dated, Balangir, q@* December, 2023

The Divisional Manager,
% OFDC Ltd,, Balangir (C-KL) Division.
9nos.on left side and

Preparation of Estimate for felling of Total-1949 trees (49 .
558n0s. on Right side & 475 nos. left side Plantation and 417nos. on right "_de
Plantation trees) for the work “Improvement such as widening & strengthening
of Kantabanji-Gudighat-Tikrapara (ODR) Road from 0/00 Kkm to 25/659 km m

the district of Balangir under state plan for the year 2023-2024.

Ref: - Letter No.4962 dt.20.12.2023 of the Superintending Engineer
Division.

Kantabanji (R&B)

Sir,
With reference to the letter cited above on the captioned subject, you are

requested to prepare an estimate for felling of 1949 1os. of stan
gthening of Kantabanji—Gudighat—Tikrapara (ODR)

“Improvement such as widening & stren
Road from 0/00 km to 25/659 km in the district of Balangir under state plan for the year 2023-

ding trees for the work

2024.

Furthermore, you aré requested to submit the estimate for compensatory

plantation for 1949 nos. of trees i.e, 02 times (as per F&E department guideline bearing letter
No.10F (Cons) 87/2007—5066F8E 4t.11.03.2010 and Communicated Memo No.13248/F&E

4t.11.06.2018) of the number of trees to be felled for the above project to this office for taking

further action at this end.
Encl: As above.

\Balangir Forest Division

_ il
I(\:/lemofNo. YN ppressent_ ¥ [12 119
opy forwarded to th i i X ‘tabanii
T— andi};ce acﬁn; e Superintending Engyineer, kal.taban}l (R&B) Division for

Divisi Forest Officer
\,Balangir Forest Division
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